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Clouses 2 and 3  were added to the
Bill. The Schedule was added to the
Bill. Clause 1, the Enacting Formula
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. and the Title were added to the Bill.

SHRI JANARDHAN POOJARI: Sir,
1 beg 10 move:

“That the Bill be returned.”

The motion was qdopted.

SHORT DURATION DISCUSSION ON
THE STATEMENT ON TEXTILE
POLICY

THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): We
take up Short
under Rule 176 on the Textile Policy
laid on the Table of the Rajya Sabha
by the Minister of Supply and Textiles
on the 30th July, 1985. Shri M. M.
Jacob tp initiate the discussion.

.SHRI M. M. JACOB (Kerala): Thank
you, Mr. Vice-Chairman. Inside the
Lok Sabha and also outside through

shall now

' press and in several places, we heard

the discussions on the national textile
policy. So this is a really important
topic .because India at one stage was
the leader of the textile industry in
the world. India was known abroad in
all parts of the world for the quality
of the textiles that we produced. The
beauty ‘of India lieg iw the different
languages existing in India and the
different- varieties of textiles produced
in Indfa. This has been accepted by
all the people all around the world.
Such an India, which is a pioneer in
this field, had to think twice -about
the recent developments’the world over.
Indian textiles were pushed back from
the markets. Our share in the world
market is hardly 2 per cent today. So
the Government correctly thought it

" fit to bring a new policy for the revival

and reconstruction of textiles, While 1
do not deny the fact that the Govern-
ment brought a policy in 1981 which
worked all these years, yet the result

Duration’ Discussion
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was not encouraging. The handloom
sector had their own problems—the
problem of growth the problem of
wages. The mill sector had more diffi-
culties just like the handloom sector.
So all these sectors of the textile in-
dustry felt restless. Itis an opportune
time that the Minister of Supply and
Textiles thought that a new policy
statement is appropriate at this mo-
ment.
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Sir, the textile industry is 176 years
old in this country. It employs 120 lakh
workers in the textile indusiry as a
whole. We cannot afford to let such
an industry to suffer any more in this
country because it is the major em-
ployment area next to agriculture in
India. We find from the statementi
that many mills are sick. Thatis one
of the reasons for our bad perform-
ance. I was going through the state-
ment. On page 5 the reasons for. this

" sickress are narrated—and I quote:

“The reasons for sickness are-
manifold and complex which include
financial difficulties, managerial in-
competence and negligence, obsolete
plant and machinery, inadequate
maintenance, ‘incorrect product mix.
poor marketing, excess labour and

.. poor industrial relations.”

Sir, this is an eyc-opener to every one
in this country. Even today, with all
these constraints, we are happy we
are expetting more than Rs. 2,000
crores worth of textiles and making
money out of it. As I mentioned
earlier, a large number of people, a
good number of people, live on this.
In this context it is appropriate that
we are naw discussing this policy state-
ment, I am very happy about one as-
pect-of it.

About six months.-back the Govern-
ment of India appointed a Committee
to go into the problems of the textile
industry. This Committee, headed by
a Secretary, did not take much time;
the report came goon without wasting
much time in going back and forth.
Soon we found a national textile policy
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and the statement on the textile policy.
So, in that way, 1 congratulate the
Government and the Committee for
expeditiously working to bring out

a result.
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Sir. I want fo point out the salient
ieatures of the policy; I am not taking
away the time in describing all the
feafures. I am recally happy to note
the integrated approach in this policy.
The new policy emphasizes that it will
" provide cloth for everyone in this
country. Tt sees everything in the
national interest. How long can a
country like India lose money on pro-
duction of textiles which is the premier
industry in our country? So, at some
stage we have to take corrective
measures. In the policy we have
* mentioned about the duty deduction in
more than ofie case. I would like to
know: Are we going 'to pass on the
benefit of duty deduction to the con-
sumers? In the past it ‘was not the ex-
perience. Whenever there was a duty
deduction, the big magnates of the
mills used to take advantage of it.
. Are we going to pass on thé benefit
to the consumer this time? This is the
right gquestion 10 which we expect to
know the answer correctly. This time
the policy has taken the spinning.
weaving "and processing as_diﬂ‘erem
stages of manufacture instead of com-
partmentalizing as handloom. power
ioom, mills and so on and so torih.
This is a good beginning. Here, one
peint of fact which tan be appreciated
ig the fuller flexibility. That means
reduction of rigidity in the textile
‘policy. Again in the statement—you
will permit me to look al page two—
the muiti-fibre approach iy mentioned

“The multi-fire approach implicit
in providing fulle, fibre fiexibility
would be guided by the following

considerationg. '

(a) Full fibre ﬂe:fcibility as between
colton and man-made fibres/yar...

(b} Adequate availability of man-
* +made fibres/yarn at reasonable
- prices.

[13 AUG. 1985]

Statement on 198

Textile Policy v

(¢) Creation of capacity by new
units and expansion of capacity by
existing units for production of
synthetic  fibreslyard ... to reduce
costs of production, )

(d) Fiscal levies on man-made
fibre/yarn, and of the intermediate
used as inputs for the production of
such fibres/yarn to be progressively
reduced for absorption of increased
domestic  production and keeping
open the export window for man-~
made® ﬁpre/yarn.”

Sir, this approach is commendable,

Now I come to the handloom sector.
In the handloom sector the policy
statement has given eight points,
clearly mentioning what, exactly it
means. Sir,"1 happened to read many
of the editorials and comments on this
and I am glad to say that most of the
editorials of the leading newspapers
in this country, whether it is in the
southern papers or the northern papers
or the central papers, in fact the edi-
torials were in favour of the new
policy, appreciating the stand taken by
the Government. Of course, we used
to get our mail every morning with
criticism as well ag appreciation. The
MPs used to get several voluminous
letters criticizing and also congratulat-
ing, but I found that the number of
congratulations were more when coms-
pared to the number of criticisms and
adverse remarks. So, in the handlocom
sector, the one aspect of undertaking
the responsibility of giving cheaper
cloth to the teeming millions of this
country is not a small thing. Shifting
the work to the handloom sector, en-
trusting them with the responsibility
of producing cloth for,the millions of
people in this country—the critics in
some corners used to say-—ig meant
for wholly destroying the handloom
sector. You are asking them to pro-
duce the janate cloth. But," Sir, on the
contrary, the Goverhiment is taking up
the responsibility of the janate cloth.
The Government is taking up the res-
ponsibility of the handloom industry.
And in a statement of the Minister,
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recently I happened 'to read that by
introduc’ng ~  this new  norm,
this new approach, we would be
able to vroduce 1 million jobs addi-
tionally. In a country like India, to
provide jnbs for 1 million, is it a small
thing, Sir? It will be a real achieve-
megt if it is achieved. And I hope it
is going to be achieved. This year 400
million metre: of the janata cloth we
are gomg to p1oduce If the calcula-
tions are correct, by 1990 we will be
able to produce more than 900 inillion
metres of cloth under the scheme for
the common man.
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Sir, the subsidy of Rs. 2 per metre
is there. But I feel even it is worth
consideration whether this subsidy can
be increased from Rs. 2 per metre. Sir,
again the subsidy total comes to more
than Rs. 180 crores. It gives a boost,

“it is a morail booster, it js an economic

advantage to the handloom workers
who are the backbone of this industry
in this country.

Some “critics used to say that the
skilled workers would be adversely afs
fecled when the janata cloth was go-
ing to be manufactured. I went through
the stalement again and again to find
out whether the skilled workers are
neglected. Sir, there is an area of the
skilled workers, of upgrading their
skill, modernising their skill,
them more training, giving them more
orienlation and making them more
competent in their work. Sir, hy pro-
duction of the finer varieties of hand-
loom by the skilled workers we ara
able to capture the foreffn markets of
China, South Kotea, Turky, Japan,
They are all dumping their goods all
around the world. But the Indian
handloom has got a market everywhere
provideg tHe cloth is superb Sir, the
quality and the &xpertise is more im-
portant. So, T .feel that the Textile
Minister will certainly give . more

- thought to the research and develop-
ment in the handloom sector because
it is the handloom sector thal is going
to sell India in the world because India

giving .
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has the name on account of our finer
varieties of handloom. Sir, this re-
search and development is also bhigh-
lighted in this scheme as the Weavers
Service Centres and the Design Cen~
tres. I hope this will really do good

to the industry.

Sir. the welfare of the handloom
workers, also mentioned in the scheme,
is commendabl'é especially when it
concerns about the creation of a provi-
dent fund and workshed-cum-houses.
Sir, housing for the texiile workers.
housing for the handloom workers, was
the reaj] need, felt need, in the country,
Representalions were flowing to all
MPs and all people in authority from .
the handloom workers who are down-
trodden and who do not have proper
conditions of living in their own areas.
So, if this textile policy is able to meet
at least that on a priority basis, 1
will be the happiest 'man because a
larger number of people are employed
in the handloom sector. )

Sir, now comes powerloom. I do not
want to elaborate anything on power-
( The powerlooms sector used
to have a free ride, and some people
said that the powerlooms had now con-
trol. But the powerloom people have
their own complaints that nobody is
to look after them. The mills used to
comp:ain that the powerloom is a curse
for them and vice-verla. But now in
this policy we see a proper place given
to the powerloom. Not only that, re-
gistration, compulsory registration of
the powerloom is included in this
policy statement, but that means, they
will have to pay taxes regularly. That
means they will have to he fair to the
labour. They will have to be honest in
their handling. And it is a beginning
of the trend of improvement of the
powerloom sactor also in this country
in the total scheme of things, I am very
sure about it, Sir.

Now, Sir, about cotton the pro-
minent role taken by the Cotton Cor-
poration. I am only mentioning about
the role of the Cotton Corporation of
India.
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I am happy lne M.nster has mention~
ed -tne ourer day that he is joing lo
resiructure the Cotton Corporat.on’of
Indja.
going to restruciure it.
and foremost priority should
to the restructurin'g. of the
Corporat;on of inaia to ensure e
munerative prices for the cotton gro-
Withoyt remuneraljve prauces
to the cotton growers India’s fextile
policy cannot go lorward. In fulure
textile industry would de-
pend upon the slrength of the cotion
growers’ of this country. Sir, this
year we exporled 3 lakh bales of cot-
tion. But at the same time we ;mpor-
ted 1 lakh of medium variety, Expor
ted long and extra long cotton, DWe
have exported it at higher value and
imported it at lesser value, 'That was
the correct policy also. When the re-
munerative prices have been assured
for- the cotton growers, I am sure,
the steady supply of cotlon 1s  also
going to come and in good qualily. I
reguest the Minisler to consider hav-
ing a buffer siock always in this
counfry rather than going in for im-
ports on and off. We may be able io
have a buffer stock when the prices
go above your expectalions. Tien,
you can release from the - buffer
stocks, When prices go down you
can buy the cotton in the open mar-
ket and keep il in the buffer stock.
By this method you will be looking
after their inlerests properly.

20!

I feel iirst
e glven

Sér, about the mill sector, I do not
know much. But many of the
Members from the mill sector who
are here now may like to spezak about
it. Thz mills have staried getting
sick from 1950 onwards. I am unahle
to understand_whether it is due to

the sickess of mills or due *o .the
sickness of the management,
SHRI R. MOHANARANGAM

{Tamil Nadu): Both are same.

SHRI M. M. JACOB: 1 feel it is
because of the sickness of manage.
ment, May be an old man started
3 good industry some time back in
the country. But when generations

But I de not know how he is-

Cotton )

hon.
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come, it is not the export who is the
emperor of lhe empire, , It may he
somebody—his sem or his son-ii-law
who happens to head the mill.  Bub
what does he know about the textile
industry  or intricacies of 1t? What
does he know about the labour legis
Intion or ithe modern methods of
handling the labour? I am not casting.
agper:sons oa anybody. Bui ihe {act
of the malter is that unless you have
an expertise in handling a large num-
ber of people—the result will be
what hajypened in  Bomrbay iextile
mills will take place. In these milis
thdusands and thousands of workers

- were thrown oui of employment. The

-

“Kers in the areas

reagon they say is: it js uneconomi-
cal and the mills are getting in the

red. By advancing this reasou they
cfese it. The workers were thiown
cut in the streets mercilessly. 1

think we have a social respousibilty
towards these workers,

I am glad that in the textile policy
the Minisler and the Government
have come out with a statement that
they will be having a rehabiltat.on
fund to take care of the workers who
lose their employment. I ihink it-is a
good thing, But I would like to know
from the Minister how he is goiny 1o
aperate this rehabilitation fund? Is
it from the cess? If it is going from -
the cess, how much time the Govern-
ment is going to take to lavy down
the procedure of rehabilitation fund?
Is it going to be an ' unending process
of rehabilitation? Since many mills are .
in {he “red and the rehabilitation
brocess will continue. Whether  the’
Minisler will have a specific theory
of rehabilitation? It so, we expect

that thé work will start soon.

Finally, I would like to know abous
the subsidy to the handloom sector
Wwhich the Government js contemplat.
ing, Are you going to increase the
subsidy?  Are you ﬁnking of.a  hops-
ing complex for the handloom wor.

where they live i
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a cuwster? Are you contemplating

creation of an expert agency luc mar-
keting of the handloom products?

¥
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One more point I would like o
mention is about price printed on the
cloth. Previously all tine clothes
used to bear the price per metre on
it and that too at a fixed price irom
any shop. But today we “nd in one
snop a saree costing Rs. 100: and ihe
same saree coSts in another or’ near.
by shop Rs. 200/-, Sir, the  poor
peocple, who go around the market to
buy- things find 1t difficult to know
the real price of it. So, when you
are implementing these things. You
make it a compulsory thing that the
retail price is also wriiten on  the
.piece of cloth, whatever may e the
'variety of cloth, whichever may be
the agency which produces it, whe-
ther it is Handloom or Powerloom or
Mill, price must be wrilten on  the
cloth. It will be a very good reliet
for the people. Sir, work out the
market share of different sectors in
the new policy. We would like to
know how you work out ihe market
shares when  you plan things. Sir,
I congratulate the Government and
the Minister for this National Textile

Policy and also request you to see
that the workers’ interests, at any
cost, are protected when you cOofl.
template the implemenation and
Please’ imblement it as speedily as

possible and the machinery for imp-
lementation is going to be more im
portant than the Textile Policy. Thank
YOU., .

SHRI K. MOHANAN (Kerala);
Sir, I am sorry I cannot congratulate
the Minister for his new Textile Po-
licy. T do not know what is there in
this policy to call it a new one, It
" is something like some new hrandg of
toolh paste and toilet soaps peing
produced as ‘new’ brands, but there
is nothing new except the wrappar.
If anything is new theie, that is a

little - reduction in fthe quality and
quantity. Like that, thig new Textilé
Policy is nothing, Sut it ref-

Teots the policv of this Government fo

- - -
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protect the interest of the monopoly

houses and the rich people of this
gounuy, Si, it is nothing but a com-
] and

plete surrender to the pressurz
blackmail of the monopoly houses
and the mill-owners of this country.
it repuaiates tne interest of the poor
consumers. . It repualates lhe inlle-
rest of the workers and it also repu-
diates tne .nterest of the .nillions of
cotion growers of this counlry. Here,
this policy declaration is mothing Lut
the total acceptance of the demands
raised by the Indian Mill-owners Fede-
ration or Mill Federation of India. What
is the essence of this new policy? I
would Jike to examine -that. I .would
like to be precise. I would try to make
it in three important points. That is:
the essence of this new policy is
promoting liberal import of textile
machinery in the name of moderniza-
tion, number one.

2. To lowex: rates of custom duty;
and - :

3. treating powerlooms and mills
as lhe same by withdrawing the pre-
ferential {reatmemi of powerlooms in
relation to mills.

Sir, these are in the name of new
policy and [ am quoting from the
policy statement jtself. .

That is “for increase in prodac-
lion of cloth of acceptable quality
at reasonable prices to meet the
ciothing requirements of a growing
population”.

-

v

“This is what he has said in this policy

statement but this is nothing but to
cheat the miillions of under-clothed
Poor in this couniry and to conceal
the motivation behing this new po-

. liey. You cannot achieve this declared

objective through this policy or the
scheme envisaged in this policy and I
know that you have no intentiopr, at
all, to achieve this declared policy.
That 1 know very well. I am now

‘coming to the first point, thet is,..

mode,rnisaiion. When we are discus-
sing the question. of modernisalion,
another question that iz arising out of
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it is, modernisation for whom? Mo
dernisation for whose interest? Is
it in the interest of the poor pevpla
or the workers, or 1s it in the interest
of the textile magnates of ihis cour-
try? In your policy statement, this
modernisat.on 1s intended for the
thirq category, that-1s, to protect the
interests of the mill-owners of this
country. That. is my charge.

»
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Now, Sir, the modernisation envisa-
ged ih the policy will never help to
reduce the prices of the common va-
rieties of cloth. I do agree that it
will cater to the growing demands of
the top class, that is, 10 to 15 ver cent
of the population, for synthetic and
mixed fibre fabrics. It will not ca-
ier to the needs o itb2 undcercloithed
millions, the underclothed population
of this country in any way. And it
will not reduce the price of cloth
also. For all these years we have
invested crores of rupees in the
name of modernisation in a section of
the mills. But what happened? Did
the prices come down or increase? 1
would like to know from the Minis.
ter whether this policy. for moderni-
sation of mills through liberal imwort
of textile machinery from foreign
countries and reduction of cistoms

duties, help to bring down the price
of cloth.

The mill magnates of this country
are always crying that the industry
is in a crisis.  Actually whether the
industry is in a crisis will have to
be studied. We will have to look into
the realities, Actually there is no
crisis at all in this industry. That
is my point, If there is any crisis,
it is for the workers, the poor consu-
mers and the cotton growers, nol for

the mill magnates, sir, I would like
lo quote some figures. The RB1
made a study and according to  the .

RBI study, in 1950-51, 145 mills in
the country earned a profit of Rs.
15 crores.. But in 1980-81, in 230
‘mills the mill-owners earned a profil
of Rs. 277 crores. That is. from
1950-51 when it was Rs. 15 crores for
145 mills, it increased in 198Qx81 to
-t
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Rs. 277 crores from 230 mills. Not

only that, their assets also increased
from Rs. 228 crores in 1950-51 to
Rs. 2,260 crores in 1980-81. Where
is the crisis for this industry? The
iatest study madq by the RBI or 245
mills reveals that the net profits in
one year are about threerfourths of
the original investment, I would
like to know where is the crisis in-
this industry. QOr is ths crisis mans
made, The crisis, as I have already

_mentioned, is to the poor consumers,

the workers and cotton growers. 1
would like to know whether you have
envisaged anylhing in your new
Textile Policye to overcome the diffi-
culties of these sections, that is, the
workers, the consumers in the rural
area and the poor cotton growers.

Sir, in this new policy, the ‘overn.
ment's interest is to protect their be-
loved partners through the liberalisa-
tion of import of textile machinery,
reduction in customs duty and with~ -

drawal of fiscal preferences to the
powerlooms. Another peculiar feaa
ture of this  policy iz—this is my, ,

‘charge—that this [policy will accele.
rate the displacement of workers

in -
the handloom sector. The emphasis
on modernisation and rationalisation

and giving freedom to contractors is
nothing but displacing even the pre-
sent strength of workers engaged in
the industry in the organised sector
as well as in the unorganised sector,- -
Here I would like to quote what the
fact-finding @ommittee on handlooms
and mills said in its report in 1941 in
reference to the dangers involved in
#ncouraging powerlooms. According
to the éommittee—there were then
only 16,000 power-looms in the couns
try—“A mill will close down 1if it does
not earn a profit but 5 handloom will
go on even if it brings no profit bhe-
cause the weavers-depend on it help-
lessly.,” This is the plight of the poor;:
handloom labourer in this

country, ©
You can close down a mill, ,,- * -
SHRI RAMANAND YADAY,

(Bihag): It is only to remove the -
helplessness of the handloom weavers
that this measure has been nitiated.
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SHRI The hand-

loom weavers helplessly depend upon

their handloom, ''hey have no other
way out. If a mill does not earn
profif, you can close it down but a
handloom weaver cannot throw away,
his harcloom because that is his only
means of livellhood and he is forced
1o uepend upon it even witnout aue-
quate profit or .ncome from i,  ‘that
is my pomnt. if is in that coatext that
1 asz wheiher there is anything
to proiect ‘lhe poor handloom pyeaver
envisaged 1n this new textile policy.
No, nothing at all. ot only that.
This new policy will accelerate the
displacement of handloom workers in
the unorgamsed sector ags well as
mill-owners in the orgarizeq sector.

' Another teature of the new 1iextile
policy is that it encourages mill-ow-
ners to close the mill which they .con-

sider 1o be . unprofitable or non-via-
ble. This is nothing but a jungle
law. This is the jungle law »f capi-
ialism. If ithe owner considers that

his mill is unprofitable or non-viable,
he can unilaterally close down  the
mill, You are encouraging that and

.you are giving an Open General Li.

eensce for closing decwn whichever
mill the owner wants fo. This is
another feature which Iram opposing
in {his new policy. ~You are repeate.
dly referring to the need for protect-
ing the workers’ interests in  this
policy statement, -But what is the
reality? It is only a lip service. 1
know what you are arguing. = My
iriend, Mr. Jacob, already wmentioned
about the rehabilitation fund. You
yourself stateq in this policy state-
ment that this fund is provided for
giving relief andg I think it is for a-
Yimited period. This rehabilitation
‘und is to give relief for a limited pe.
.0d. And the joke of the statement
is about its protection of workers It
says the displaced worker would be

. gven priorily in securing employment

other units undeg the same mana-
gement or other industrial units ip
the same area. A wonderful ob-
servation! T do not know what eke
In olher words, 1

‘am thankful to the Government ikat

[RAJYA SABHA]
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they have conceded that if this new
policy is implemented, there will be
a large-scale unemployment and dis-
placement of workers in this induss
LY. They have conceded it.
And, Sir, as a remedy, they propose
to rehabilitate the, workers, I tlunk
that the Minister’s statement on the
Rehabilitation Fund angd on giving
employment to ithe displaced workers
in otner indusirial un’ts under the
same management or in the same in.
dusirial area ig a wonderful joke and
I think that i{he editors of the “Guin-
nds  Book of World Records™  will
try_to include this invention of the
Minister in" their next edilion. And,
Sir, I de not know whether these peo-
ple are living in a wonder land.
Everybody knows the realities of our
labour market and nobody can expect
that such a protection would he given

. by the monepoly houses and big in-

dustrialists of this country to the
displaced labourers in the textile in.
dustry. (Time beil rings). Sir, for
want of_time, I am {rying to tonclude
within one or two minutes,

Summing up, Sir, I would ‘like to
say, as I have already mentioneq,
that there is nothing new in ihis so-
calied new textile Polcy.  If there
is anything new, that is onlly to .
strengthen® the hands of the mill-ow-
ners, the profit-hungry mill owners,
of this country, This is notning but
a reflection of the industrial and eco-
nomic policies pursued by this Go-
vernment. This is a clear reflect-
tion of that and that is why I am op-
Posing this policy statement totally.
Thank you, Sir.

THE VICR-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now, Mr. Vithal-
bhai Motiram..Pa%l. -

VITHALBHAI MOTIRAM
Mr. Vice-Chair-

SHRI
PATEL (Gujarat):

"man, Sir, I djsagree with my friend

when he says that the poilicy is to-
tally dark. T have gone {hrough the
"I'extile Policy and 1 think it will help
in improving the health of the tex-
tile industry in the country.

L
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Sir, the textile
threugh
of recession suiCe lasy th¥ee years,
".and my State, Gujarat, is the worst
suiferer because many texiile unifs
have been closed down in my State
In Gujarat, there are 112 miuls. But,
Sir, today, half of them ire rfacing a
serious c¢riSis  and the State Govern-
meng is irying.its best to restarl the
closed textile -units. Unfortunately,
not a single unit has been fuliv res.
tarted and about torty thousand wor-
kers are  jobless. ‘Textile¥y is a
subject within the purview of .the
Union Government, But, {ill now, the
Government of Inda has not tauken
any seriois steps to restart the closed
textile wunits. Talks are golng on
between he State Government and
the Central Government {o vestart {he
closed tfextile uniis.  But, till tuday,
Sir, no final decision has been {laken.
The Gujarat Government has requestsd
the Centre to nationalise apout 8
dozen textile unils in Gujarat as
they have done in the case of 13 mills
tn Bomobay. But the Cenlral Go-
vernment is not ready to nationalise
the textile industry. The State Go-
vernment has requested the Central to
allow it to nationalise a1l the sick
textile units there and the Stata
Governmént has also requesteq  the
Central Government to provide some
funds to restart the sick units to
provide employment to thousanus of
workers. Earlier Sir, the Com-
merce Ministry was sympathetic and
now the Textile Ministry is sympa-
thetic to-the demands of the ujarat
Government, Bat, unfortunately, the
Fimange Ministry is- hesitating o help
the State Government to restart the
sick textile units. For the past two
years, negotiations have been going
on on the question as to how to pro-
vide funds to the Gujarat Government
to restart the.sick textile units and
to helo the textile industry, The State
Government is worried abopt it be-
cavse  of ‘the f-t- of thourands of
unemployed workers. This is 8
Buman problem. So, the Minister of
Textile shauld vse his influence wilh
the Finance Minister to see that- the

ihdusiry went
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necessary funds are provided to the
Gujarat Government for restarting
the  sick texwie  uaits, The Frinance
Ministry officials have raised enough
queries and the State Goverament
has replied enough. Why can't they
sit together once and settle the issue?
Since last two years it has been
hanging fire without any s»olution.
Sometimes we feel that the Centre's
attitude towards the State o‘ﬁ’ Gujarat
is stepmotherly as far as the Finance
Ministry is concerned.

In the Textile policy it has heen
mentioned that .the interesis of the
farmers will be looked afler. But

going through the policy it seems thal

the inferests of the textile industry

have been given  upper-tacst place

than ' the interests’ of the farmers.

Cotton’ growers -must be.assured Te-

munerative price, In the textile

policy more importance has been giv-

en to man-mads fi'we. I cun under-

stand to provide cheaper cloth to the

common man; the use of manmade

fitre should be  incseased, but it

should not be at the cost of cotton

growers. I, request the Minis'er to assure
the Houge that farmers will be assured

remuncrative  price  level should not |
be below the suppori price plus 25
per cent.

I swas also surprised by the decision
of the Government to imnort one lac
bales of coiton. ‘There was a record
crop of cotton last vear and this year
‘alsp. And there is no necessity to
import cotton. Government should
re.consider the decision and should
not import cotton from abroad when
all the required cotton is available in
the country,

In the new ‘textile l‘policy it has
been asasnured that the interests of the
latiour will not suffer.  But let me tell
you two things, cannot go together.

odernlsation ¥nd interests of work-
erg cannot go fpget}ler. If you want
to provide cheaper and goad cloth te
ihe people, modernisation is absolu-
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tely necessary. And ] welcome the
Policy of the Government to moderni-
Se the textile industry. In modernisa-
tion Government should see ‘that
suffer. if retrench-
ment is unavoidable, the  workers
should be paid full compensation. ;.

I also ¥velcome the policy of  not
running unviable units which can-
not be viable in any case, So unvig~
ble units should be scrapped and the
workers should be given full compen-
sation by selling the land, etc. If the
textile industry is healthy, the work-

‘. ers will be benefitted,

In these circumstances, to make
the industry healthy the management
and the workers all should be prepar-
ed to sacrifice. Somebody will have
to sacrifice in the long-term -inferest
While modernising the Government
should take into confidence the worka
ers also. I hope the Government will
look after the interests of the workers
and farmers, besides the industry.

“Thank you.

THE -VICE-CHAIRMAN (SHIRI
R. RAMAKRISHNAN): Miss Jaya-
lalitha,

1

MISS JAYALALITHA (Tainil Na-
du}: Mr, Vice-Chairman, Sir, I will

“iry to be brief in my remarks on the

new National Textile Policy. announcs
ed by the Government of India  on
June §, 1985, ’

Much  has already
this subject in the
well as this one.

other House as
Not only the Mem-

bers in the Opposition but éven most.

of the ruling parly Members who
participated in the djscussion in the
other House have expressed grave

“misgivings about the new textile po-~

licy. I find myself gquite in agreea
ment with the doubfs™and apprehen
sion already expressed and the crie
tism already voiced against this new
textile policy. I do pot wish  to repeal
what has, already heen said. since

. R el e
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most of the hon. Members in this
House would have gone through the
speeches made by the hon. Members
in the other House on this subject. I
shall, therefore, confine myself to a
f,eyv important points,

It has been announced by the Min-
ister for text!iles that the proposed
restructing of the textile industry’ will
have three main dimensions, namely:
(a) The industry shall’ be viewed in
terms “of the stages of its raanufactur-
ing process, namely, spinning, weav-
ing and processing; (b) The industry

. shall be provided with fuller flexibi-

lity in the use of various fibres; and
(ey The industry shall be subject to
more pragmatic policies regarding
creation or contraction of® capacities
by units, in order to increase compe-
tition and promote healthy growth’
in the industry.

As regards clause (a), I gee nolhing
wrong in it. In clause (b) there is a
catch. There is more to it than what
meets the cye in this seemingly in-
nocuous slatement. As for (¢} it is
positively dangerous. If is as deadly
as an atom bomb, whose nuclear fall-
out will gpell the doom of lakhs of
worknmren employed in the mill sector,
But I will come to that later.

.

At another point in the -text of the
new iextile policy ihe Minister  Thas
apnounced a whole plethora of steps
running into 8 sub-seclions, These
measures are purportedly designed
io ameliorate or helier the lot * of
handloom weavers, and in addilion 'to
all this, two more schemes have been
enunciated to provide direct benefif
to handloom  weavers, namely, (1)
A coniributory thrift fund seheme to
provide assistance to lhe handloom
weavers during times of need; and -
(2) a workshed-cym-housing  scheme |
to provide a belter place for work
and’ living to the handloom weavers.

At first glance, all this looks very
ni¢e on paper, and if also sounds very
wonderful when we first hear it. But

- "L -
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lysis of the new textile policy reveals

213

that it is heavily loaaced in favour
of the mil] sector. This new policy
offers maximum concessions and a
tremendous fillip to the rich tycoons

and magnates of the mill sector and
pays only lip service to the needs of
more than 75 lakhs ol poor, humble
handloom, weavers all over the
country.

This new policy is not going to rest-
ructure and promote the . hLealthy
growth of the entire textile indusiry
in the country. It is going to boost up
the siructure of the mill sector only.
The powerloom sector will a:so benefit

"as it is closely linked with the mill

sector in Several ways. It is the hand-
loom sector which is going to receive
a death blow if this new Dpoliey is
followed.

As‘a result of this new policy, in
about 3 fo 4 years time the structure
of the handloom sector will " not be
restructured or built up or shered up;
instead this new policy will complet.
ly demolish and destroy the struclure
of the handloom sector,culminating in
the total obliteration of the handloom
industry. If the policy is followed, in
about 4 years’ time, the handloom se-
ctor will be killed, wiped out totally.

I am being very blunt, I know; but
this is the truth which is plain for all
is viewed
with an unbiased mind.

Can the country tolerate or with-
stand this? In Tamil. Nadu alone,
there are more than 25 lakh workers
in the handloom sector. What about
the handloom weorkers in other States?
In particular, what about the handloom
weavers in’ the North_ Xastern States
of India? The North  East ig  well
known for its beautiful traeditiomnal
handloom textileg,

- The Government ifself admifs thaf
75 lakh weavers are engaged in the

handloom industry, I am sure the act. .

ual figure must be much higher, since
whole families of weavers engage

{13 AUG 1985]
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%emselves jn handloom cloth producs
tion, which is their only means of
livelihood, and on which tney aepend
totally for their very existence.
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What is to be the fate of these lakhs
of poor workers? The Government
speaks of a scheme to help them in
times of need. As far as handloom
weavers are concerned, they are al.
ways in need. They are already, since
time immemorial living and existing
in pitiable, miserable conditiong © of
abysmal -poverty. In ths regard, 1
must ment;on that the ATADMK Gos
vernment in Tamil Nady is the only
State Government which has enacted
a unique Act for the payment of
minimum wages to handloom wea.
vers. It would be a good thing if
the Union. Government came forward
to enact a similar Minimum Wages
Adt fpr handloom weavers thrqugh-
out India, and the minimum wages
prescribed for production of controlled

cloth must not be .lower than the
wages paid in accordance with the
Tamil Nadu Act,

Referring 1o the  workshed-cums

housing scheme for handloom weav-
ers now announced in the new fextile
policy, if I am not mistaken, I recall
that even 2 years ago, the Central
Government announced that the impe
lementation- of the scheme for build-
ing houses for handloom weavers and,
beedi workers would be accelerated
and measureg would be taken on a
war footing, But what has been done?
what happened to the grand procla-.
mation? made two years ago?
I ask the Central Government—have
you even moved a little figure ip this
direction. If you say you have, T am
sorry fo say that T am not able to sed
any tangible evidence or results. Can
you provide details of where stuch
houses "have been built and how many
“such houseg have been built and how
many such houses have been built

l for handloom weavers during the past

two years since that scheme was an- -
nounced?

[ ’ ’{ ‘
I now refer to the release of funds
by the Government of India  for thel

—

LS
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handloom sector.
at hisfpry, we find that untortunctely
.or otherwise,, through tihe years, the
whole concepy of the haanalcom indus<
try has historically become a suts.dy-
_oriented one. By observing a special
Handloom Week or Weeks, as the case
may be, every year, huge rebates .up
to 30 per centﬁre given to the co.
operative socieiies as incentives
increasng sales and to dispose of
accumuiated stocks.  This 30  per
" een{ rebate is supposed to be shared
in equal measure by the-Central Go-
vernment and the State Governments.
The Centre is ‘supbosed 0 give 50 per

FRvEy

cont and the States 50 per cenl
the rebate.
Because of huge resource const-

raints which the States are constan-
tly facing, some State Governments
may not have released their share of
the rebate amount, But I ask the
Centre—have you released your share
of-the rebate. amount lo the States at
Icast to prove your bondfia:s, As
1 have already admitied, some Stute
Governments may not have released
{heir share of the rebate amount. But
at least the Centre can’ prove  ils
bonafides by coming forward
release its share of the rebate to the
States with the condition that the
States should disburse their share of
the rebate within the same period or
within a stipulated time limit such as
ihree months or so, failing which the
amount will revert back to the Cen-
trs, Surely the Centre can do this
much. But you have nct done even
that. In addition 1o all this, by
way of furiher repression, ithe Go-
vernmeni has reduced the number of
snnual rebate days for handlooms
from 60 days to 30 days.

The sales-of .hapdlooms in Tamil
Nadu touch 75 per cent of the total
production only during rebate duys.
In the larger interest of handloom
weavers, the Centre must again
restore the number of rebate days to
60 days. I fail to understand the

If we take a look -

to -

of

[RAJYA SABHA]

-
Statement on 216
Textilg Policy
rationale behind the Centire's deci-
sion to reduce the number of rebate
days irom 60 to 30, On the on

hand the Government talks of en
couraging the handloom sector an.
the other, the Government doc

everyilung possible to stife it.

The Governmeni has not reserves
he production of conirolled cloth ez,
clusively for the handlooin sectu:
Conirolled clolh is the poor man’
cloth no doubt, but inat 1s also pr.-
cisely the reason why movement .
such cloth “‘wall be slow, .and the re-
muneration to the handloom worker:
will be less, and needless lo say, th
profits will also be so low as to b
of no accourl, or  practically non
exislent. Now the entire burden of
producing less remunerative, non- *
thrus{ or dumped on the the handloom
sector, Yarn is  being mantfactured
by, mills, and this yarn is the raw
material for the handlooms. Yarn
supply is conirolleq by the mills., So.
they can gradually tighten the noosc
and kill the handloom  sector which
is at their mercy. Controlled cloth

.stocks have already piled up ang are

not moving. In Tami: Nadu alone,
Rs. 9 crores worth of stock has accu
mulated in the co-operative handloom
sector, and they are unable 1o move
the_ stocks.  There is noboedy 1o
purthase it. And in this rezard I
must mention that ] nave already
spoken about this last time in thi¢
very House. Several times, represen-
tatives of the Tamil Nadu Govern
ment and of the handleom industry
have met the Cenlre and they plead-
ed” with the Centre that the Ministry
of Deflence and otlher public 'sector
undertakings should purchase hand-
loom' goods and encourage the growth
of the handloom industry. Only yes-
terday I met and spoke to some hand-
loom workers from Tamil Nadu. They

‘have come all the way {, New Delhi

to plead with me
cause in Parliament. They are con-
vinced that this new textile policy
spells their doom, and is specifically
designed to finish them off once and
tor all time to come, It is up to ihe

to take up their

4
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ing more jobs for the uneimnpioyed, the
Government s adopting  a policy
which is going to deprive
lakhs of workers already em-
ployed of their jobs, and throw them
into the wilderness to starve. ls this
ihe way you are going tu develop the

coliniry? T

I strongly submit that unless and
until adequate compensation or al-
ternative employment s assured “for
the workers in the mill seztor, unless
the future livelihcod of lhe warkers
is guarantced beforehand so that they
will  not suffer, the Government

should not permit the coniraction of -

any units in the mill seztor. You can-
not play with the lives of lakhs ot

. hard-working mill Iabourers like this

m order to benefit a few wealthy ty-
coons of the mill sector in the textile
induslry. If any mill owners are
going o contract the . capacities Of
their units, let the owers first tell

ua what-they are going to do to com- _

pensate theé' workers why will be
thrown out of their jobs. I repeat—
unless and until the workers’ future
is satisfactorily assured, unless solid

. guaraniees are provided, no miv

shoulg be allowed to contract th:
capacity of its unils. I now come ftc
the final part of my remarks. I &n
not vouch for the veracity of what . .

am now going to refer to, but I una

derstand from very reliabls sources
that Mr. Dhirubhai Ambani—it is
needless for me to say who he is™
and his close associates were openly
flaunting copies of the new National
Textile Policy several wecks pefore it
was officially announced bv the Gov-
ernment. And, what is more, after
the official announcemant was. mede,
it was found to be an almost verbat.
im copy of what Mr. Dhirubhaj Am-
bani '‘was flaunting andg boasting
abouf. well in advance oi the Gov-
ernment’s announcement. Now, what

does this prove? From 1ihis it is ob- .

vious that “those who constitute the
powerful mill lobby have either sha-
ped the new textile policy themsel-
ves, or they have been a party to in-
fluence its shaping. Th> major point

to be stressed here is that the Report

{
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of the Experts Commitlee on Textil-
es, on whose recommendations the
New Textile Policy is supposed to be
based, has not been made public. It
has been classified as ‘secret’. Des-
pite this point having been raiged by
several Members in the Lok Sabha.
the report has not been made public,
1t is now confirmed ilhat even the
State Governments had not been con-
sulted at the time the policy was for-
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mulated, or at the stage wof finalisa-
tion, Handloom industry is a - State
subject and so is employmeai. Any

adverse consequences on employment
~would have to be borne by the State
Governments.

These two points, one about the re-

|

' port of the Experts Committeg be-
ing withheld from the public, and
the other about non-consultation of

even the State Governinents in evolv-
ing such an important policy, jllus-
trates the process used for evolving a
policy of such significance. The In-
dian Cotton Mill owners Federation
is claiming that all its demands have
been conceded in
This could have happened only if its
members had full access to the ‘Tex.
tile Ministry and Experts Commit-
."t“kl‘ ’

2
.- The hon. Member, Mr, Jacob “who
Spoke on behalf of the ruling party,
commended the Experts Committee
for having finalised 1he new textile
policy in a very short time—at vre-
cord speed, No wonder ! After all,
the policy had already been formulat-
ed by the likes of Mr. Dhirubhai Ame-
bani and all that the Committee had

_ Yo do was to put its stamp on it.

.. .SHRI 'VITHALBHAI = MOTIRAM
PATEL: It is all wrong. Il has noth--
ing to do with the Policy. (Interrup-
tions),

SHR! JASWANT SINGH (Rajas-
than): Why are you protecling Dhiru-
bhai Ambani?

»> SHRI R. MOHANARANGAM: Mr.
-Vice-Chairman, Sir, she has spoken

[

the New Policy. -

(RAJYA SABHA]

-
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about an individual, Why dc you
wotry about it, (Interruptions).
MISS JAYALALITHA . 1{ shows
that the hon. Member must be a
close associate of Mr. Ambani. Al

along the Governmeni of Indla in the
larger interests of the country, has
been advocating a textile policy, tak-
ing intp account not only the needs
of the mill sector, and that of the
powerldom sector, hut also keeping

in mind the ancient heritage ‘so spe-’

cial to handlooms -and in particular,
the special requirements of the hand-
loom sector.
]
But now, after ithe Bombay Textile
Mill Workers® strike, 1n order fo give
a fillip, a boost, to the mlil seclor, in-

‘sftad of taking into account the basic

requirements for long overdue mod-
ernisation and replacement of obso-
lete equipment, and instead of giving
special incentives for this purpose,
the Government has tried {o dodge

this issue, and instead of ensuring the

continuity and gafety of both' sec.
tors—here I say both, because I am
clubbing the mill sector along with
the powerlooms, and taking the hand-

-

looms as the other sector—the Gov- .

ernment has moved in the wrong dir-
ection by giving an encrmous boosts
to the mill sector, at the expense of
tac handloom sector.

In effect. the handloom sector has
been sacrificed like a sacrificial goat,
at the all powerful altar of the mili
sector. : '

In view of the more than 75 lakh
poor handloom weavers, whose whole
families depend entirely on the hand-
loom industry for their very existen-
ce, I feel it is the bhandloom. sector
which - should be considered more
sympathetically by the Government,
and this consideration should be ex-
tended in concrete, practical terms,
instead of just paying lip service io
it.  This statement ” of mine should
net be misconstrued. Because I say
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this, it does not mean that I
against ‘the mill sector, I am not
1gainst the mil] sector. L.et me no; be
misunderstood, What | am saying in
effect is ... (Interruptions), Mr. Ra-
manand Yadav, if you shout like this,
I can outshout you at any time., (ina

221

© terruptions). Otherwise, let me speak,’

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN: I can tell Mr.
VYadav, do not provoke, and 1 can

tell the hon., Lady, do not be provoks
ad. Order please,

MISS JAYALALITHA: What 1
am saying in effect is that let the
mill  sector also grow and flourish.

The growth of all sectors is necessary '

‘for the nation's economic progress and
levelopment. But in any policy de-
-ision, the Government should ensure
that the growth of one sector is not
it the expense of the other. The crux
»f my statement is this. The growth
of an already sirong sector should
not be encouraged .to such an extent

- as to practically obliterate and wipe

out from existence the weaker sector.

The Government should evolve a

more balanced and fair policy. That

is all T am saying. With these re-
marks, I oppose the policy in. toto
and conclude, Thank you.

THE VICE-CHAIRMAN (SHRI

R.
RAMAKRISHNAN): Mr. Minister, if
~you want to intervene briefly, you

.- Sarb

The Minister will reply at the end.
Shri Mahendra Prasad.

SHRI MAHENDRA
{Bihar): DMr, Vice-Chairman,
rieg back, before the dreadful dark-
ness of British imperialism engulfed
India, the golden goose of beauty, ab-
undance and plenty, a vivacious,
charming, beautiful princess, ihe dau-
shter of a Moghul emuveror gayviully
and showfully entered into the dur-
bar of her father. The durbur was in
session attended by high dignitaries,
ministers and-~audience, The sight of
the dazzling beauty of the princess in
her gliftering attire made

" peror embarrassed ang ashamed. The

PRASAD
centu-

the em-

am *

b
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olher aitendants too were embarras.
sed. The seven times folded beautiful
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muslin  dress of the princess was
glass-like transparent. The hiding
dress was unhiding. The embarrassed

emperor ordered disappearance of the

brincess and rise of the durbar. The
fine beautiful muslin, of which the
seven-fold dress of the princess was

tailored, was no; an imported muslin
It was a world-renowned product of
the Benga] artisans,

Today, Indians are fascinated about
foreign clothes. Then, foreigners
were fascinated of fineness and beau-
ty of Indian clothes. The reverse posi-

'tion makes us ashamed. It is a chal-

leng, of potency and worthinesy . of
every Indian. It should be our endea-
vour to reach the same stage of yes-
ter-years when foreigners should be

attracted towards the quality of our
textile products rather than  we han-
2 after theirs.

SHRI JASWANT SINGH: It cen

be laid on the Table of the House,

SHRI MAHENDRA PRASAD:
immemorial, before
the dawn of civilization, from the pre-
historic days of stone-age, ‘when hu-
man beings used leaves and skin of
irees and animals to protect them
Irom the vagaries of nature, till to-
day, the day of utmost .sophistication
ang most advanced science and tech-
nology, the day of space, starwars and
computers, and the day of what not,

clothing has been, afler food, the
second most important necessity of
life . .

SHRI JASWANT SINGH: We can
take it as read.

' THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN):. Some Membera
are in the habit of consulting notes.

SHRI M.AHENDRA PRASAD: Our
textile industry meets the need of
this basic necessity of life. Ignoring
textiles is ignoring  ourselves. Our .
textile industry enjoys. the oroud and
unique position in our national eco.
nomy. From Fort Gloster in 1818 tili
date, it has travelled a long way sur-
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mounting several milestones. Our
textile industry very rightly holds
the first posilion in spiadleage ip the
world before China, the USA and the
USSR. Tue number of textile mills in
India increased from
875 in 1984, In 1947, we produced
250.90 million . metres of cloth while
the production rose to 11,824 milllon
nretreg in 1984-85.  This ig R0 mean
achievement, The progress in  other
spheres of textile industry deserves
praisg. Our textile ~ industry gives
cmployment to  millions of
our countirymen. It earns us scarce
torcign exchange. But js it all that
we should have achiaved? Is there
nothing else to be done? It is a dis-
grace to our dignity and nation-hood
that still we have a large number of
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semj-naked people living in remote
villages of our country. There are
a lot more things to be done. India,

with its vast and teeming millions, of
ill-clothed people. cannot afford to
commit mistakes and ignore this vital
industry. .

[The Vice-Chairman- (Shri  Chiman-
bhaj Mehta, in the Chair|

Sir, behind the crest and stratum
-of success, our textile industry suff-
ers from serious black patches also.
The white elephant of National Tex-
iile Corporation is one of such can-
cerous ills which requires immediate
cure, The NTC, with 16 mills at' the
time of its inception in 1968, today in
1983-84, boasts of having 125 -
managed units in its large chest. The
capital employed in the NTC a very
small part of which may be in other
Government textile industry, was to
the tune of Rs. 492.80 crores and the
net turnover achieved in 1983-84, was
around Rs. 600 crores. The ratio of
capital employed turnover is very
poor. The NTC made a net loss of
Rs. 137.36 crores in 1983-84 and the
loss may cross Rs. 150 crores in
1984-85 because at the end of Decem.
ber, 1984, the loss was Rs. 131.79
crores. What a pathetic performance
" and wasteful expenditure of public

-
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is that the NTC
has decided to waste another Rs. 320
crores of tax-payers money. in the
name of modernisation “ang expan-
sion, Intoxicated with the arrogance
of better ari of maiagement, NTC
was incorporated with the laudable
objective  of mansging the affairs of
sick textile vnits. In the process, the
NTC has landed itself in the worst
type of mismanagement. A good man-
agement is one which mgkes prcfits.
The NTC has reaped heaps of heavy
losses year after year. Many sins and
misdoings” are safeguarded under the
shelter of social oblization and pro-
fecting . the interests of the workers,
Rather than lifting the junk of =
sinking sick mill and finally dropping
and breaking il into irreparable piec.
es, in the name of prolecting the em-
ployment of workers, attention should
be paid to the improvement of qua-
lity of textile products, s¢o that it can
compare with wprld standards. By
doing so, we would be able to earn
more by exporting our quality pro-
ducts and investing the earnings in
industrial endeavours creating
and more employment 'opportu-
for our workers,

29

more
nities

We Should learn from our-experi-
ence, The performance of other pub-
lic sector enterprises is not dess

-palhetic. Look at'the mounting losses

of IDPL, SAIL and FCI, to count u
few among many.

Let us study the performance of
public sector enterprises in- general
From an jinvestment of Rs. 29 crores
as on 31st March, 1951, in 5 public
sedtor enterprises, the investment
stood at Rs. 30,038 crores as cn 31st
March, 1983 in 209 pride-position-
holding public secfor enterprises, and
Rs. 35411 crores as on 31st March,
1984, in 214 public sector enlerprises,
The gross turnover of these enterpri.
ses in 1983-84 was Rs. 47.294 32 cror-
es. The prestax .profit after setting

- off losses by the loss-making units
was Rs. 1,484.56 crores, jin 1983-84.
The profit of ONGC alone.
was  Rs. 1.607.66 crores in 1983-84.



!
‘4

Short Duration Dis-
cussion on the
Therefore, if the profitability of ornly
one unit. that is ONGC, is taken out,
{otal investment of over Rs. 33,370
crores in 213 enterprises with a turn-
over of over Rs. 43,842.04 crores make
a total loss of 123.01 crores. What a
disgrace? And to remember here is
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~the fact that ONGC and other oil pro-

~

-y

ducing concerns are monopoly enter~
prises. These concerns can charge any
price for oil as they like. We can
increase the price of oil at our will as
we have been doing for quite some
time, including the oil price rise in
the last budget.

The poor performance of our public
sector enterprises has heen agitating

" the mind of everyone who is concern-

ed about the future of the country.
The question is what is the cause of
the poor performance of our public
sector concerns. To show better pers
formance, public sector units must
produce, and produce abundantly, and
manage the affairs efficiently. Pro-
duction is conditioned by hard work
and hard work in turn is conditioned
(a) by fear and (b) by incentive. A
thorough and deep study of human
nature and psychology reveals that a

‘ person, and every being, work either

.On the other hand, the

because of incentive or because of
fear. Communist countries by intro-
ducing the element of fear —have
achieved wonderful performance in
the arena of production and economic
development. ' In Communist coun-
tries, if you do not work., you are
shot dead. You work hard there be-
cause of the fear of punishment. The
economic progress of the USSR and
their set of countries is an example.
democratic

_ countries, such as the USA, West Ger-

" many and Japan have created won-

ders by introducing the element of in.
centive in their economy. People
work there because they are rewarded
by way of profit etc. Fantastic eco-
nomic growth of these countries is an-
other example. Both of those two
pure but ideologically separate sets of
countries have made wonderful per-
formance in the arena of production.
In our public sector enterprises there
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is weither fear nor incentives., The

result is pathetic disaster and econo-
mic ruin of many of these enterpri-
ses. The performance of our public
sector units, barring patches gf a few
exceptions, will always be like this
as it is not based on human consis
derations. This is truth and nothing
else can be truth.

Sir, our textile Minister is a man
of crudition. I hope and trust he
will learn from instances and experi-
ences.’ I am sure no dogma of ideas
and ideoclogies will blurr his vision in
the task of building textile industries
in the national inferest.

Sir, the sad ;nemory bf infamous a
year before last year's Bombay tex-
tile strike is fresh in our mind. It did
great damage fo our national econo-
my. It did good neither to workers
nor to the industry nor to the nation.
It damaged the interest of workers,
it had almost ruined the textile induse
try of Bombay. The strike was re-
sorted to by, and there was influence
of antisocial elements on this infam-
ous strike, Ag is known and talked,
it was a blackmail in the name of
trade-unignism, by antisocial elements
to squeeze money from the industrial-
ists. As is talked it was also used,
specially later on after the strike was
carried through several days and
months by industrialists, in conniv-
ance with the union leaders to remu-
neratively close down the mills under
a legal excuse. In this case, money
making by the union leaders and bad
managing industrialists was the mo-
tive, This strike was a same of mani-
pulation, maneouvring, blackmailing
and money making by rowdism. It
was a sinister design. The workers
were mislead. The workers suffered
and they should have suffered for
committing the mistake of having al-
lowed themselves to be misguided.
Mistakes must be punished to debar
their occurrence in future. Punish-
ment for mistakes helps in the heal-

_thy growth of civilised society. The
". Government, by taking over some of

the Bombay mills falling sick because

’ . -
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of the textile strike, resulling in’
threatened unemployment of some of
the striking workers, has done a blun-
der. The Government should have
known its limitations determined by
its previous perfarmance as a man-
aging agenl of a sirike-infested sick
industrial unit. It has unconsciously
helped manipulation and money mak-
ing by anti-secial union leaders, as
also bad industrialists, by blackmail
and rowdism. It has created a pre-
- cedent and given encouragement {o the
trick of blackmail and money making
al the cost of the workers and the
national economy. 1 hope the Gov-
ernmen{ will reconsider its decision 1o
take over these sick textile mills so
that the ¢losed sick mills may act as
a lesson in future for the workers to
desist from heing misled by santi-
social eleméhts.
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Non-taking over of
these sick mills will be in the larger
interest of the nation in the long run.

Sir, the public sector units always
hide their limitations and inefficiency
in managément under the garb of po-
pular gimmickry of serving the social
obligation and the interest of the wor-
kers. As a word of advice to the
Government, I may remind that there
are several other Government agen-
cies and the
further more agencies to serve social
obligations. The Government should
not allow the public -sector units to
hide their inherent weaknesses as ma-
nagers under the cover of social obli-
gation. While managing the affairs

of an industrial unit there should be’

only one obligation and consideration
and that should be the obligation of
runuing the unit on scientific princi-
ples of management. Industrial units
should he run purely on commercial
basis where profit making is of para-
mount importance, The money earn-
ed from profits by public sector umits
will go to the Government coffers
which in turn can be used for meeting
the eniy of social obligation. While
in Rome behave like Romans. While
running’ an industry we  should be
"

Government ¢an open
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guided Ly only one principle—that is
the principle of scientific managemeul
where the test’ of a good management
lies in sustaining the life of the indus-
trial unit which in turn is dependent
on its profits.

THE VICE-CHAIRMAN (SHRI! CHI-
MANBHAI MEHTA): Please conclude
now. You have taken too much time.

SHRI-MAHENDRA PRASAD: I am
concluding, Sir. I am sorry to speak.
en nowadays an unconventional and
unpopular line as 1 fecl étrorigly and
honestly on these lines and my feeling
is based on facts, figures, study and
curefully given  thought. It arises
trom a sense of responsibility towards

our society, our country and our
countrymen and not just a popular
emotional outburst. Can I take a

couple ot more minutes?

THE VICE-CHAIRMAN (SHRI CHI-
MANBHAI MEHTA): No, please,
There are quite a few other speakers.

DR. JOSEPH LEON ID’SOUZA (Mu-
harashtra): Is this the preamble, Sir?

SHRI MAHENDRA PRASAD: Sir,
with these words. .
SHRI VIRENDRA VERMA (Ulttar

Pradesh): 1 hand over my speech to
the hod. Minister.

SHRI MAHENDRA PRASAD:
I wish the Government well in formu-
lation of its textile policy to increase
the production of clothes of accept-
able quality at a reasonable price to
meet the clothing requirements of our
growing population.

DR. SHANTI G. PATEL (Maharash-
{ra): Sir. the textile industry' has a
history of national importance.

THE VICE-CHAIRMAN
CHIMANBHAI MELI[TA): Dr.

(SHRI
Patel,

vou are given just seven minutes. So
please conclude within the lime,
DR. SHANTI1 G. PATEL: Two

minutes arc taken away by this, Sir.

Sir, I was submitting that this is an
industry of national importance not

(o
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merely in economic terms bui also in
terms of the- movemeni for Indian
Independence. It was the wheel ‘of
charkha which was projected as a
symbol of our fight {or Indian Indepen-
dence. It was Gandhi ji who project-
ed it further not merely for the sake
of its show or appearance, but it re-
®resented the’economic conditions of
this countiry and that is why round it
he did not merely spin yarn but he
also spun the movement of Indian
Independence the fruits of which we
are enjoying today. After
reading the lextile policy
document one is constrained to say
that this very whecl is sought to be
destroyed, if not turned in the other
direction. !
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Sir, the handlom sector is an impor-
tant scctor of textile preduction in this
country, both in terms of money and
in terms of the number of people who
are cmployed. About 75 lakhs eut of
120 lakh people are employed in this
particular sector. It is true that no
reliable figures or statistics are stiil
available, as all the so-called spokes-
men of the Government have been
giving different figures. Whatever
that may be, the fact remains that here
is a sector which employs the largest
number of people. It is said in the
document that there iy going to be an
unique role for this sector to play in
the new textile policy. I do not"know,
but I think the word “unique” has
lost its meaning when it is sought to
be used in the context in which it is
stated in this particular document,
Now it is going to be the liguidation
of this particular handloom sector. I
am nol exaggerating when I say this.
Because here is a sector which is ask-
ed to compete with the most modern.
sophisticated machinery-employing
sector and sell its goods. 1 know the
Minister will turn round and say we
are going to have certain preservation

of production, and controlled cloth is -

something which wil} be totally produc-
ed by this particular sector. But if

vou go into the historv, it was the mill.
sector which could not

produce this

[13 AUG., lu6o]
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And when we are talking of produc-
tion by the mill sector, let us realize
one thing. What is the objective of
this policy? Is it merely production?
Is it merely economic? Are we not
geing to have some social objective
which we must have under any policy,
under any plan, that we envisage or
iry to implement in this country?
Here, for the first time the social
objective is sought to be guillotined
and now only production—which I be-
licve is also necessary—will be the
guiding ster as far as the textile
is concerned and that is how this
whole thing has been viewed and
woven.

230

Talking of the handloom sector, if
is not simple to organize. Sir, you
are aware—you have been working
amongst the people, particularly the
working people—that it requires a lot
of Iaboug. Right from the beginning,
yarn supply, finance, the cost market-
ing and technology are all gnvolved in

it. All these factors ha® to be so
harmonized, so harnessed, that the
real product can come out and

compete with the mill sector or the
power loom sector. Now here, the
performance on all these fronts has
been unfortunately far from satisfac-
tory. This is not what I am saying.
This js cvident from the reports of the .
Government Committees, -

the
Minister? " I do not know what he is

May I draw the attention of

going to reply wunless he is going to
recad like the other Member. May I
have the attention of the Minister? I
am sure he is not going to read-his
reply.

Sir, I was referring to this, that these
are the factors which are important for
proper production in the handleom

sector. May I know from .the Minis-
ter as to what hag been the perfor-

. mance of the Government in the past?

Have they not failed miserably as far
as yarn supply is concerned? A man
in the rural area, in the village, has
to move from place to -pldceto. get
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yarn, and when he gets it
it is at very high price.
It is not just like a city, Ahmedabad
or Bombay, where one can easily cor-
ner or get the yarn of the quality and
at the price that one would like to
have.

The same is the sad story in the
case of finance also. It is not possible
for a villager, for a small rural worker
who is trying to supplement his in-
come through this weaving business,
to get finance, It is again a very diffi-
gtﬂt process.

'

May I ask also what has happened
to the technology? What we should be
try to develop js that the self em-
ployed character of this handloom sec-
tor should be maintained, should be
sustained, at least for some time to
come. I am not one of those who like
to say, “No. Thig must remain for all

time to come.” But during the period"

it remains or it progresses from one
stage to another we have got to de-
vdlop new technology. “And what has
been the advance made,” 1 ask, “in
the last 37 years after the indepen-
dence? Have any improvements been
made in this particular regard so that
the weaver can get more wages, can
get more earnings on this particular
machine or the equipment that he is
using?” -

Sir, the same story comes as far as
marketing is concerned. In the case
of marketing, he is again a victim of
those moneylenders and of those
traders who operate and corner this
cloth at the mest cheapest possible
price. Again there is an exploitation
in this particular sector.

So, all these things need to be met.
You should try to do something.

Again it has been said tkat the con-
trolled cloth will be reserved for
handloom. I would like to refer to
the “Economic Times” of the 4th of
July, 1985. This is not a friend of the
weaver, [ can tell you. If at all, it is
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a friend of the Bombay and Ahmed-
abad mill-owners. This is what it has
to say regarding the yarn availability.;
I quote: -

“There is no knowing, if net of
exports, yarn available to the hands
loom sector will be adequate. Avail
ability apart, ai what price-will cot-
ton yarn be available to the hands
loom sector which is charged with
the responsibility of more than
doubling cheap cloth output in the
year?”

!
Because now it is going to be 1,000
million metres. So, this is one im-
portant aspect: that unless all these
things are made available, it is no use,

THE MINISTER OF STATE OF THE
MINISTRY OF SUPPLY AND TEX-
TILES (SHRI CHANDRA SHEKHAR
SINGII): What are you quoting?

DR. SHANTI G. PATEL: We are,
moving in the other direction. 3

THE VIE-CHAIRMAN (SHRI CHI-
MANBHAI MEHTA): The Ministes

wants to know what you are quoting?

DR. SHANTI G. PATEL: I am quot-
ing that the Government is trying to
export cotton and yarn when they are
very necessary as far as the handloom
sector is concerned. And this is what
will lead to shortage. K]

SHRI CHANDRA SHEKHAR SINGH:
What 'wag quoted by you?

DR. SHANTI G. PATEL: The “Eco-
nomic Times” of the 4th of July.

SHRI CHANDRA SHEKHAR SINGH:
There was no point in that sentence
which you read.

DR. SHANTI G. PATEL: Pardon,
Sir? I did not hear? A little loudly,
please.

SHRI CHANDRA SHEKHAR SINGH:
There was no point in the sentence
which you quoted just now.
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DR. SHANTI G. PATEL: Without
quoting, I can paraphrase it for you
because it seems it is difficult for you
to follow the quotation. Because the
Government has adopted a policy of
export of yarn and even cotton, that
is why, there is going to be shortage
of yarn availability. The availability
will not be there.

SHRI CHANDRA SHEKHAR SINGH:
Are you aware of the facl that there
is no shortage of yarn at the moment
in the entire country? Are you aware
of it?

DR. SHANTI G. PATEL: But now
that you have started exports, there
is going to bhe.

SHRI CHANDRA SHEKHAR SINGH:
In spite of that, this is the situation.

DR. SHANTI G. PATEL: That is
why I have paraphrased it for you
that there is going to be shortage.

Anyway, you can reply to this point.
After all- I am sure, your officers must
have seen this. (Time bell rings),

Sir, a part of the time has been taken
by the hon .Minister.

THE VICE-CHAIRMAN (SHRI CHI-
MANBHAI MEHTA): You have been
given more time,

DR. SHANTI G. PATEL: I am not
reading my own speech at least.

Sir, I was submitting that the mill
sector has been given the prominence
which it does not deserve. After all,
if the textile industry has been reduced
‘0 the present stage, particularly the
sickness stage, nobody else but the
mill-owners themselves are responsi-
ole. I am not saying all of them, There
ire some good people. I would refer
.0 the Mafatlals in particular who have
nodernised, who have invested in the
industry, who have not taken away
funds by robbing the mills of their
srofits and invested somewhere else or
speculated with if.

Sir, this is the real disease. Tnstead
of treating the disease—130 mills have

- % E -
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been closed, some are in the NTC and
some are going to be closed soon—we
are trying to give them more conces-
sions in the form of soft loan,

Sir, may I ask the Minister whether
they have been given Rs. 1700 crores
in the last several years since this
system for giving soft loan on moder-
nisation has been startedrwhat have
they done? Where has this morey .
gone? Are these textile mills working
properly? Are they seiling the cloth
cheap as envisaged? The same is going -
to be the fate of this particular money.
They will take it for the textile mills
and somewhere else they will use it
and we are not going to have the
benefit. Even excise duty and a num-
ber of concessions are sought to be
given which was asked by the Indian
Cotton Mill owners Federation. It has
been reporied in the “Commerce”
magazine. I do not want to quote
because the Minister finds it difficult
to follow.

THE VICE-CH‘AIRMAN (SHRI CHI-
MANBHAI MEHTA): Please conclude.

DR. SHANTI G. PATEL: I think he
knows about. I am just inviting his
attention. The Commerce Research
Bureau brings out an important
magazine in this country which is
known as the “Commerce”. In that
magazine it has been reported that all
that the mill owners whatever they
wanted, has been given—as if the
Textile Ministry has been the exten-
sion of the mill owners’ own associa-
tion—all has been given in whatever
form or in  whatever manner they
wanted.

THE VICE-CHAIRMAN (SHRI CHI-
MANBHAI MEHTA): Please cenclude
now. - .o

DR. SHANTI G. PATEL: I am con-
cluding. Sir, again the mill sector is
going to be partially closed and con-
tract also, I think, at ten places in this
document has been repeated, which
n?akes me to lead to no other conclu-
su?n except that there is guilty con-
science inside which makeg them say

S
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repeatedly that the workers' interests
will be safeguarded. Whal are those
interests? By creation of a rehabilita-
tion fund or by giving retirement
benefits to which they were otherwise
also e.igible. What is the obligalion
that has been carried out? What =
worker wants is not just a lump sum
amount, what he wants is: a job.. Are
you geing to give him a job? A per-
son who is going to be unemployed
‘at the age of 40 or 50 or 55 he cannot
get a job. Perhaps a politician even
at this age can find a job in samc
House or in some legislature. The
worker needs to maintain himself and
his family. . Now, this is what we
would like to have as far as these
workers are concerned. Unless this is
provided, it is np use giving him a
dole. What is necessary is a job, The
Governmeni is folidwing a policy of
doles which is not going to be help-
ful. It can be only a temporary ex-
pedient to get over a certain period
which is not going to satisfy the worker
who will Le insearch of his livelihood
for the rest of hig life.

| would also like to support what
my hon. friend, Miss Jayalalitha some
time back said that there is an Ex-
perts’ Commitiee Report. Why it has
been hidden [rom the House? Why it
was not made public before thi tex-
tile policy was declared? Lel there be
a .public debate both outside as well
ag inside the House. Then the Gov-
ernment can draw their own conclu-
siops from this debate. This is some-
thing which [ believe is undemocratic.
It is not proper to function in an un-
democratic manner. Despite repeated
requests in the other House, it has not
been done. If at all. it will be done it
will be done only alter all decisions
are taken.

Another point that I would like to
repeat and. support ig in connection
with the role of the State Govern-
ments. The State Governments have
not been consulted in this regard. They
are .vitally and intimately concerncd
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with this subject. They should have
taken the State Governments into con-
fidence, Ultimately unemployment
problem has {o be faced by the State
Governments hut not by the Central
Government. It will only watch the
situation and probably shed tears fo:
the sad plight of the unemployed peo-
Ple and workers who are retrenched

N

Therefore, I would appeal to -the
Minister mest humbly and most res
pectfully to listen and try to under
stand -us and modify the presen
policy and not just make it a point o
prestige. Thank you.

THE VICE-CHAIRMAN (SHRI CHI
MANBHAI MEHTA): Mr. Vasudew:
Panicker ’

v

SHRI K. VASUDEVA PANICKE}
tOrissa): Mr. Vice-Chairman, 8ir,
thank you for giving me an oppot
tunity to speak on the textile policy.
am standing in support of the polig
statement issued by the Honourabi
Minister. I also thank my hor. friend
My, Jacab for having initiated a disg
cussion on the textile policy. I con
gratulate the Minister and also 1ih
Government mainly for two reason:
one, for building harmonious balanee
between the mill and powerloom sec
tor Khadi synchronising and th

~handloom scctor. I am congratulatin

the Government for the tw
divergent but great economic philost
phies—one that of Mahaima Gandl
which is called the Gandhian philost
phy and the other economic and

dusirial policy as  enunciated %
Jawaharlal Nehru. Sir, I have read’
few articles against the industri
policy written m some of the leadin
newspapers and magazines. 1 ha
been listening to the speech deliverc
by Madam Jayalalitha, and of 1}
CPI(M) leader, Shri K. Mohang]
Atter considering all this I someh
feel sorry for the authors and I hacﬁ
sympathies for the two leaders frol
the Opposition. 1 fee] sorry for {tF
simple reason that these journals an
the magazines have brought out thes

~
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articles attacking the {extiie policy
without understanding the situation.
The speakers who ‘spoke against 1ihe
textile poiicy have not understood the
economic context {hat is available in
India. I want this House to appreciate
one fact. The fact is that the hand-
loom industry as also the khadi in-
dustry in India is facing three inherent
limitations., Both these indusiries in
India have three constraints. And what
are the constraines as far as produc-
tion of cloth is concerned? First, the
cloth is comparatively expensive, in
terms of utility of handloom and khadi
cloth. vis-a-vis the synthetic and mill
cloth, Second. the less durability of the
products in the handloom and the
khadi sector and three th¢ exorbitant
maintenance expenses incurred in khadi
and mill cloth. Because of these three
constraints. the industry is facing a
serious problem. Regarding the cost
of khadi as also of the handloom cloth
you can buv one saree for hundred
rupees from the handioom seclor. You
can buy one saree for hundred rupees
trom the kbhadi sector but I can say.
you can buy a saree from the synthetic
and textile sector for the same hun-
dred rupees. In India, an average
Indian, especially, an average woman.
who, is working, is preferring a synthe-
tic cloth which is cheaper a synthetic
saree compared to handloom saree or
a khadi saree. What is the reason?
TPc reason is that the purchasing
power of an average Indidn is com-
paratively meagre that he or she is
not in a position to buy cloth at a
higher price. For example, if you buy
a nylon saree or any other synthetic
saree for a hundred rupees or tso
hundred rupees, that saree will be
much more durable. " Agd a girl work-
ing in Bombay, Ddihi, (}alcutta or else-
where in this country is going to
prefer the cheaper, durable, easy cloth
than any other cloth. TFor this reason
our texiile industry is facing a serious
problem. The working girl, after she
comes back from her oflice before
going to bhed, washes her saree arnd

hangs the same for drying purpose.
she can use the
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- sari, wear it and go to her office. I

am a Gandhian. I belongto the Con-
gresg Party and my party believes in
the Gandhian philosophy; and my party
believes in the philosophy of Jawahar-
lel Nehru. I am wearing khadi. 1 feel
pily for most of the Opposition, leaders
who spoke in the House who do not
use Hantex and khadi mostly. You
can check in this House whether it is
the Congress Party which is supporting
Dhjrubhai Ambani or it is Madam
Jayalalitha who is supporting Dhiru-
bhai Ambani.

MISS JAYALALITHA: I am not
supporting Dhirubhai Ambani. I think
yay did not listen to my speech,

SHRI K. VASUDBVA PANICKER
Will you please sit down?

SHRI K. MOHANAN: You are wear-
ing khadi bul opposing Gandhiji.

SHRI K. VASUDEVA PANICKER: I
am not saying that Madam Jayalalitha
never used khadi. There are other jl-
lustrious members of the fair sex, for
example Margaret Alva and Najma
Heptulla, who also sometimes use the
synthetic cloth.  (Interruptions) 1 am
trying to elucidate the point not be-
cause these illustrious women of this
House are.... ’

SHRI V. GOPALSAMY (Tamil
Nadu): But they look splendid in
svnthetic dress. '

SHRI K. VASUDEVA PANICXER:

...not using khadi or handicom
material. For example, other leaders,
be it Mr. Mohanan or be it Mr. Go-
palsamy or any other..,

SHRI K. MOHANAN: I am wearing
both.

SHRI V. GOPALSAMY: If I wear
khadi, that will give a different picture.

SHRI K. VASUDEVA PANICKER:
..Any other leader of the Opposition
also uses synthetic cloth. Sometimes 1

" also use it. It is not because I am op-

posed to the khadi industry: it is not
because I am opposed {o the textile
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industry. It is because of the econo-
mic situation which is gvailable, the
economic context which is available in

this country. A poor girl who can buy

a sari from the synthelic sector can
use the sari for two years or three
vears. If the same girl buys a khadi
sari after paying the same Rs. 100, she
.cannot use it for more than a year.
This fact has to be looked inlo.

MISS JAYALALITHA: What about
women? He is talking about giris.

SHRI K. VASUDEVA PANICKER:
I am very happy you understand my
sentiments.

SHRI V. GOPALSAMY: Mr. Pani-
cken, our hon. Prime Minister also
uses synthetic dress when he goes
abroad. Don’t forget that.

THE VICE-CHAIRMAN (SHRI CHI-
MANBHAI MEHTA): Please proceed
Mr. Panicker.

SHRI K. VASUDEVA PANICKER:
What I was suggesting was that our
industry is facing a serious problem
arising from the economics of the
industry itself. So there is no point

_in attacking the Goyvernment or in
accusing the Government. “The point
is whether we should send a girl on
the road absolutely nude or we should
give her some material to wear. If
that is the context, then the Govern-
ment cannot ignore the part of the
synthetic sector as well as the mill
sector. This is the main question. That
is why a harmony has been drawn
between the two sectors in the policy
statement.

Mahatma Gandhi who was the lead-
er of 'the freedom struggle in this
country, also understood that the mill
and synthetic sector is something
which is obnoxious to his very con-
ception. But having understood the
complexity of the problem, Pandit
Jawaharlal Nehru formulated a new
economic policy, a new industrial
policy which was good enough to ac-
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commodate the philosophical concep-
tion of Mahatma Gandhi. And that
economic policy has been the guideline
so far as the textile policy is concern-
ed. I you want the handloom sector
and the khadi sector to grow further
and develop alone, then what is the
purchasing power of the poor men and
women in the villages? What is the
purchasing power of the poor student?
What is the purchasing power of the
NGO or the average Indian in this
country? It is absolutely impossible.
Has the Government got a responsibi-
lity to provide cheaper cloth to its
own citizens? I believe that as a res-
ponsible party, as a responsible Gov-
ernment, my Government has got the
responsibility to provide cheaper
cloth to the poor people in this coun-
try. I am not opposed to the khadi
industry. I am not oppgsed to the
handloom sector. Rather I am for
Hantex and khadi. But the question
is’ if you are going out of the way in
arder to protect the khadi industry and
the handloom indusiry. lhen you are
going to face serious problems.. In the
policy statement itself the Minister
stated that we are not in a position to
supply the necessary thing, for that
we have to develop, wherever possible,
the prospect of the industry, the pros-
pect of devcloping the industry with-
oyt creating further problems touching
the purchasing power of the people ot
India. The scope lies only in the mill
sector and in the handloom sector. Can
this House say that the Government
should dose down all the mill and the
powerloom sector? Is it possible to
do so? Therefore. what this policy .
statement has tried to do was to re-
enact the Industrial Policy Resoluiion
enunciated by Pandit Nehru keefing
in mind the concept of Gandhian con-
tention. .

THE VICE-CHAIRMAN (SHRI
CHIIMANBHAI MEHTA): Mr. Jag-
dambi Prasad Yadav. )

ot wnewat gz grea (fage):
§ A St § 39 Ao wei HL L
(SameT) ,

v =’
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THE  VICE-CHAIRMAN (SERI

CHIMANBHAI MEHTA):

AN HON. MEMBER: Even
the take off?

#fl sqgrl qAR qEA - qF
faae ot a& &) T arar &, . (sraun)

§ wadt st 1 rAwr g fF oA
afware & MT gE-FTA & FIAT T1AT
F AsdE ¥ AwA aq g afgd 3™
fife ¥ ag 70¥ F1 g9 Fra Ft gArfo
TFTART | F IA AT F A aragrE
@A & fod mawg FFAC G0
AR ATy S qFr<Al FE §—
% 39 goF & qrq TEAT FAEAC §
T g% qay fad, & gaFr (Aseen
FTAT FEA

#at ot F #g7 £ fF 7@ Ar@ AT
&1 & fgom =T /T qar w7 fat
w1 wzar 2 fF§ o Afg & 3w @
WY g4 wsn FAFT § M7 gt A A%
7 G W | IF AG A FIR fvrtmr
gaFl zA Aifa § w8 qT Isq@ A
g, SEET AMNTT TE %ﬁ, IAFT T2T AT
1§ fad=m 2y & «tfe gw a1 w2q
§ fo zod FrE oHTEA OFEREAL
A T oA & 5 48 g oaie
sq g FE % ar femT ;e wem &
oIT A WA, ar Fg A wAE g,
dfFd q=m ¥ I =3 & AT, 9
=g ¥ At SAAr

gl ara, asL g e 1, qEe-
qAq WX TIFHT T T TR

g faft ar, gE o A1 FWgA,
 &fefeean qme = frar & )\ SeEA

Clw wR T A T

& dfgawta & S wATEAIRAE
¢ Air faueET gwegreArgde g
gaar frawr Adt aF dE g6l &
MT 7z st A= F@ @ A &
s § adr faae @ A A% &
fg A ¥ S HSTWATARE &,
| @Y oY wear &, S &N & awa fawar
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& a1 aE QAT T T A FW1 E MT

vy @frge &% wa & ar miax H A%
qET AT, FOOFIA @ew FAL, G8E W
A QR AN, FAT AN XA F
FIF G AT, TAT T FH @w AT,
A FAN AIA F Fw TR GEC
zﬂtmsﬁmwsmufmrwaw .
FI AT T4 g4 £ & IATT FH @A grmi
3% fa¥ w3 go Ing AL fear

g

wfifad & wgar =@ g fw
vrArRe & fad a7 w g wgA
g IS TSI F JT d WT FF AFA
Fragaa @ A AWF Qg
g feaa & 2 fr fdg gitenr &
NIATE g WG a8 wfqazqa, g dAfa
g A1 g, 9g @rae T g T Fa
g g fo ag d@r%e & 7

F7 394 08 A 2 fRasr qrdvw
qiad ¥ FIE HAFT TG OW@I, AW
F1 TqE, IFE 4G IGT 2, A1 IAFC
v drfaa & 37 faa-gifasl qF =i
faer aFs azr, zafad saar ﬁmr:ﬁ
Ty & ¥ ? - ©

ey are ot s & T 48 %Y
g @a #% ZF T AT 98 ST
v ¥ feed § wrdY &, 397 w9
9% {@q # g, 3afad 59 af @ifa
AT FA F TR gowrdd § fq=ig
T fear &, avgess 4@ fwar war
!

gafas & gamar g froag Afa
W7 segart ¥ oar faar a-gnAs
 OFEd K I IT g F HWIC
g, afexw Fozr & SO, 1 faer wHl-
fogms @1 §%=q § @ do Twr-
oo, 92 w21 § f5 gurd @g @

T o UE )

off o2 feax fag: § oF faae
¥ fd seefiT s argma gma
Far fF ag a «rg ¥ fowe 7 urs,
qg AMAT ATET | aGI ATHTOT T
& weft 300 fafaas e 71 garw
dew ¥ Wrewaw gar 3. . . (swqww)
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st waTwEt gqrE AT gAY
X T FaAE A wAr ? (@A)

St 2z waEY fag AT T g
dfsy T 1999 ar 9oo fafaga
e F=Aq F fam@r SEqr 4 600
fafaga #2T 1 % & | ox Tais
#rT g fg7 =1 3@ =T Fg aar
g MY giw § T Al faT wW o=ar
& T g uais fET 600 frowiet
ST FAT | M 600 fao HiET F1
600 ¥ Wi & fsh, 10 &g T WA
fredd | ag Tagw grav wfug o g9
g 3TH agq araF oI T8 @ o

st wgEeEt wHE aRE 0 3T-
qAELE ARTRY, HA UL T AT
gwr fis fage & {wadr faad sifw
ER-CACT T e o o
a“rf‘sm % a9 usy qIfa g, gwa
qgr A g qF T oFg 9% frard g
fagr w\T gwd 20,000 FAT 3 faur
O Ut arg oohr a0 fagrigr wE
ﬁﬁam?awg‘mwrgrara
faarg g g1 =r 78t « & g% gA
SATq AT AMRAT fr dr g &ro
WieT g9 FET & FAL A =r:rr
g 300 fqo #eT &Y FdaT AT %2
RN A® a9r H g@aET AT wg
fo gu #w wddT 300, g 600 7o
HTT FEET 2400 W0 WTT IT40T
43T ST oga fqei qv FeEwm g
T fremm g, . . . (3aum)
ag al 2400 fRo #RET IT 99 &,
wfemw 2400 fro dex 97 F am
W omil gErT AmAl TR S
Afgar &t F T fF T FAT A
qE FATHT & RATIfe §oFdy
TEE W 9I0 gET & WX AW H
feAaT gz Tar A AW ag AE
fadm, g v agg FEw g 7 AN
T 1 § ST FEgar 2w A aw
guTy Aifar ¥ gy 2 5 g9 9% wreamT
&, TrEFme g1 A4y afew TR gw Tl
fifa 7= F@ F97 W A A9 ag
qT THE! GTaT T | [STRNET Tro
great) wdfwat . afget]  dares
¢ 1] fFa wwpga @iefa 9 a3
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g amar AreifiaT w9 7 oft 7
% P& w4t zaay mep v w7 wofwm
5 # wE My w3 Hifaw AR EAR I
ws &1 67 zawr fur femrg &3 7
TATAY T AAREFT FAGATT AL
FFVTA FAFANT TAT § TAA-HFAR
TN AT TIW L F AV UF 14 AR
Tgar Frgar g, zafas fg & o sy
fagre & &, a1 3A% ;T IAT TIM
AMRAATS JTHT, T AT T E I
CGi S [ TITAR H 6 AT 2, T4
Faemr AR R ¥ E AR 0w
afwrary § 2 1 90 gEAWA IeTEA
Fgr =rm1 f&q e zAsr fraqq
w4 AT P wwmw fage,  wAv
gI50 HIT WIGE FT AT WL F 3
¥ WA ag FIE w7 F fay ?
o fa=se #2% 3@ ¥ 3z fexfqa am
T fagre & 379 wEW T A7 qAF0
FI 797 SAE 40 ? A {69 SAFAA
¥ +F fgaa &4 ? ww AT F
ATd A1 AR q AT T N
AT T FE FTE AL FZ WE | AT
CEACIIE N E O e 1 Tg& ATl
g% FATT AT, "7 FTF AT AT
AT | 1737 FU3 §YAT ATSATATS
% wrEAawa ¥ fag fear 1 o qig
famr o1 5t mar 7 f& w|mr Ao
Fagr Arit &1 faar 7 FT?'T fa=r
FET AF TFANE FT I & TATT o
am wgr v, feaa w3, 247 6
AT (FAAT FT TG 7 g 7 zawr @t quq
gt gt Afew w’t yar wat ft aq-
A G & o | agi oF wfgsr 7

wgr fw @ U oA @ =ifgn
A T W) YEY £ AR 99 aF

3IAFT FW BAT FAW, Al qT AT
TAFT T [T U TG Fyer gy 21
g ¥ uF Aw fadaew gen fE
AT ZG A T AT FE X A
T qFITIA AT F7 o a9 T |
TqA qaqta A9 Fo FE G g
Ak 7z Afe gaF famdir ar W g
7T a5 IAF fgar gt +7AE A
A% Mg FgAT Ag 2\

gadr A, 1 gz TE ¥ IwqITeEs
wgman, WA W gsAW A1 &AR
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UL gtrﬁ' fergeara =1 wram
¥ g an ?jﬁrqr ¥ % UFATE | 78
H I AT I\ I AT &S0
oA G fAew =T § 1 2w A TR
T W L F, I ARZ T I T
TS HA AT rFrcFr GEEG)
famn ut 5 wos ‘rararfr IEH F2T
TrEr A% fzar 39§ s
Wt f& mw BT # B, T w0 S AR
FIHT TF gL BT &, d T e
q o9 TN AT W OEMT 7 gAEd,
A IAT 93w AT fagre § T3 I
@I oa1, TEET A RE ITE AL
s mfan foom w0 =e o
mifq foma & WH o q OIS
gWT a8 A ETW ¥ @7 ¥ A
forr & ®T § 9EET AT a1 fEar?
zafqo § =g ﬁr TE A
¥ famR & @dr o mAm oA §
AT &L TgAT wEAT g {x A
A W g maEwg garg & vow
FT I W AA AT TANT T AW
W oI W Ad SEt FT Fes

Y genm (awa # 9A)

Jumwrenst [3re (sftadY)
sdifar  wiget) €T WY, w0
oE A TTar g f& |
ifsn - -

off wnav WERE AEE A
gaw E T WIE 1§ A oar
W ENE ) TO FE & T W R

GASI IR E 1 G B T | R
gal, AAAm ARt § W &g
afr & #g7 SEAT g % &2 wam
N, T WM I F€aF, AHRT
fram g 2 A 97 Jwr g, A
FU FwIwO A P, HIOE W ogAq
FI0 IAMIA &, IaFr WAL foam
g T dizdmA 9T ST I
g %) oAw A g fram %)
FAE T A, Al IATT GLAT A AR
mod W 2 gw 3R Wwer aE 2

@Y @ ¥ g @Ey
Ianr, {sad el @ oo g, W
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ggqm 1 & wal Nt ¥ AW =g
g S ETG Tagdar ¥ 4Ty,
A =ArwE Tt Fowma, gan
St 1 wfEwEt & A9 uFEg
T o & AfwT sAn fawiha
FTa * fqo0 fgadr faa AT
gTRT A AN FAR AT a8
afagital & fasdl & g, Seal
A fam s 57 Jdy gEr & fag
At w1t 9fF ag f"a wmEy A,
ZRX g AFA FT oag 9@ )
zafan § wEar § 5 @Ey & @
T (T & &l | @Ry F v,
Sgr am wAq @, Fga o %
g @ Fr3FATIT AT JET 2
TF WX gIAW AT A@ar &,
ga*c“f MR W@ @A aEdr &
aadr e ww AT I o § AR
feama ft W 3, ag o S o<Er £
A 4 way WA @ fadaT wEm
f& 3fEg a9 AT §F o 7AW Afgo

A9 FEET W WT 2 94T H
AU FEEST WAAT, AGKT qEAT BN
T 7 owrw wWam fagr we
Eﬂ'( W FT AAGT A AMGE FY

rﬁqmum&*tq.%n
wy fa7 ®1 AEAET I G 3,
V- AR AN, AFESE W
wrsma T TR, arﬁra 3T H3A
A faerT F0 Ay IAFT &, 98 W
JOA | FE A AFAG ¥ AR
fromr @l 9z &0 3@E0
g wod Gg fRar 1 oT@ aER
¥ 3 fage 2Rk 9wt w@w ®
FAFU A FAT T AT G AF
Z I AW K 9@ A AT
a‘ag’#ﬁi@ﬁr&mtg% f¥
nEre ¥ 9gF @@ A gIEre A
gg Afa s =ma fear w@fEa
Ry & uar F41, fE wawaam
A FFT-HNE  wEd aw mmclrar a4
Hifa ax Frg“r EA

O
t DQO

top
5T aw
AT, &1 TAMT FLA woite

o
7€

TF AEAL |qIE :
far
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co ot wEEEl SER TEE 59
afafafa @ #q @ & T W
qq Wik A1 wF gFA § AW
A zafwg ¥ oawd g fRadw
Feq fr za faq #1 fa=wE # A
faax & & A4 § 4 M
gez Wgm 5 fagR ITCARA &
d gTee & W T faa = FTy
mafea g SHFT AW« gL FMAT
#ifgr, | s AT ITH AME FX
78 W@ § 41 7Y ¥ F9 99 A WD
2 e ST WERD ASEE 8 SRS
g W AT ARE WAT € TR
FZAT AGE T A IAF( JFAR
FH AT IATT GAAIN . FAT!

SHRI M. S. RAMACIIANDRAN
(Tamil Nadu): Madam Vice-Chair-
man, I rise to support the new textile
policy which is a concrete expression
of the Government’s anxiety to ensure
the textie Industry to regain its pre-
eminent position. At the same time,
T would also like to avail this opportu-
nity to draw the hon. Minister’s at-
tention to certain doubts and deficien-

cies. R

Under this policy the . Government
have decideg to give the textile indus-
try full flexibility in use of fibre and
allowed creation of new capacities and
:xpansion, both in spinning and weav-
ing. This should naturally go a long
way to ensure availability of quality
fabrics at cheaper cost. The basic
»bjective of the Government to make
wailable quality fabrics at reasonable
yrices to the consumers could he
ichieved in a reasonable {ime jf only
wve have the honmest cooperation of the
extile managements.

The New Textile Policy also promis-
s progressive reduction in fiscal levies
n man-made fibres. I doubt very
wuch the effective usefulness of this
roposal. I am not againsi any reduc-
on in leyy to man-made fibre but I
xpect more favourable terms to the
itton fibre, As we all know, -.our
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country is one of the major cotton
growing countries in the world. Sub-
stanlial sector of our population con-
sumes rnore cotton fabrics than man-
made fibre fabrics. This policy would
have been accepted is more balanced
if there had been more liberal terms
{0 cotton fibre t{o ensure availability
of more and cheaper cotton fabrics to
masses of this country and reasonable
ceturn of the farmers growing cotton.

Apart from this, I am afraid, this
will affect the cotton spinning indus-
try. Sir, I come from Tamil Nadu
where the Textile Industry is predomi-
nantly coiton spinning. With more
and mare favaurahle fiscal relief to
composite mills and man-made fibre,
the cotton spinning mills in Tamil
Nadu will suffer more and more. I
demand a categorical assurance from
the hon  Minister that interests of
the cotton spinning sector will be taken
care of in the implementation of this
New Policy. -

One glaring omission in the New
Textile Policy relates to the mushroom
growth of a new section in the name
of Waste Cotton Spinning. In late six-
ties, waste cotton spinning units were
given licencaes to work with less than
2,000 spindles, to produce coarse cot-
ton yarn below 10 counts, using only
waste cotton. In course of time, large
number of these units have come up.
They hBave any number of spindles and
they produce any count of yarn using
good cotton. They install only second-
hand did machinery and pay very low
wages to workers. In practice, these
units are free from all rules and regu~
lations. I appeal to the hon. Minister
to take suitable measures to bring
these waste-cotton  spinning mills
under some sort of discipline,

This policy allows clasure of non-
viable units. I also agree that non-
viable units must be closedq when
there is no other alternative. Our ex-
perience  shows that rmost of {hese
sicknesses  is  only  man-made
sickness, to be more specific msnage-
ment-made sickness. In several cases,
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sickness was due to management’s
deliberate acts of diversion of funds
to their family-owned new units in
the same industry or other industries.
Though the mills have become sick,
these managements are more healthy
and prosperous. It is only the fin-
ancial institutions 1like I.D.BI. and
banks ‘who have lost their money and
the workers who have lost their jobs.
1 request the Government to expedi-
te giving effect tp the measures an-
nounced by the Finance Minister in
his budget speech against manage.
ment who were responsible for mak-
ing a mill sick. I also request the
Government to evolve suitable schem.
es, providing for grealer degree of
supervision and control by financial
institutions and to diagonse sickness
before it becomes incurable.

Fven before the New Textile Policy -

was announced, there were a large
number of closure of sick mills result-
ing in unemployment of several thou-
sands of workers. Provision for closu-
re in the New Textile Policy has giva
en rise to fears in the minds of work-
ers about possible further loss of em-
ployment. These fears can be allayed
only if the Government comes out
with details of an effective rehabili-
tation programme. I am happy to
note that the Government have alrea.
dy created a Rehabilitation Fund,
Retraining and reemployment of
workers should be under taken in an
effective manner,

I welcome the Policy of the Gov-
ernment regarding compulsory regis.
tration of all powerlooms. This ijs a
welcome move in the right direction,
The present unorganised industry of
the powerloom sector is posing prob-
lems both to the organised textile
mills as also to the handloom weaving

‘ sector. However, I would lie to cau-
" tion the Government to take lessons
of their failure in the past in  this
direction. On several uccasions ear-
lier Government did attempt ta bring
the powerloom sector under some dis-
cipline. Whenever attempts were made
to issue licences to unauthorised looms
already installed, it only ended up
with few looms gefting registeresd and

e
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licenced, Sale of looms not authorised

and sale of licences without lpoms

have become a day-to-day routine. It

is, therefore, very essentia]l that‘ all
the looms should be registered and

brought under some of regulation. At
ihe same time, I feel, it is not desir.
able to allow any additional looms in

the so-called powerloom sector. It is
equally essential to see that the ex.
isting powerlooms are enabled to fun-
ction without imposing any additional
fiscal burden on them. It will reduce
the gap between their cost of produc-
tion and that of the composite
mills. As at present, it so hdp-

pens that the composite mills are

situated more in the western region .
of the country and the cotton spinns
ing mills are situated more in Tamil

Nadu and rest of the Southern States.

This imbalance should be gradually

regulated in a manner without affecte
ing the economy of the mills. It is-
also necessary that spinning mills in

the Southern region should be helped
to have the required number of

looms, and those mills should also be-

come composite mills in course of

time,

Regarding the handloom sector, in
my opinion, the relief, if any, given.
is too inadequate. With all the prob."
lems on hand, it is only the handloom
industry that provides employment to
a larger section of the peuple engaged
in the textile industry as such. 1
would, therefore, appeal to the hon.
Minister to examine whether anyth-
ing more could be done to the hand.
loom sector. ’

In my opinion, giving the responsi-
bility of producing controlled cloth to
the handloom sector by itself is nota
relief to the handloom sector, It is
more a case of relieving the compo-
site sector from the burden of pro-
ducing the controlled cloth and just
passing on the burden to the ill-fated
handloom sector. Unless the hand-
loom sector is assured of regular ava
ailability of yarn at a reasonable
price, it will be too big a burden for
the handloom sector to bear ang dis-
charge. It may also affect the availa.



251 Short Duration Dis-
cussion on the
{Shri M. S. Ramachandran]

bility of controlled cloth to. the poor
people of the country. At this dage,
1 would like to invite the attention of
the hon. Minister that no seclion of
the textile industry including the co-~
operative sector which are supposed
fo be ro-operative venture of hand-
loom-weavers themselves, have not
been helpful to the handloom seclor.
In spite of clear directions fYom the
Textile Commissioner to the spinning
mills that a specified quantity of iheir
production of yarn shoull be only in

banks, none of spinning mills includ..

ing the  co-operative mills follow
those directions. It is unfortunate
that the Inspeclorate »f Textile Com-
missiornier's office also did not take
sérious note of the lapse. As a result,
there were very often periods of non-
availability of yarn even at unrea-
sonable prices. Unless *tha Government
makesg up its mind to help the hand-
loom seclor by making available re-
gular supply of yarn atl reasonable
price, this sector which iz not only
providing employment to larger sec-
tion of the people but also very dear
to the Father of the Nation, will have
its natural death in course #f time.
1, therefore, repeatedly appeal to the
hon. Minister to re-examine the policy
with regard to suffering of the hand-
loom sectors and I hope the hon. Min-
ister will react favourably. With these
words, I welcome and support the New
Te#tile Policy.

SHRI GURUDAS DAS GUPTA (West
Bengaly: Madam Chairpersnon, let me
say at the beginning that the Textile
Policy was formulated without con-
sulting the trade unions at all, This
is an example how ‘he Government
would like the participation of the
workers in the execution of its own
policy, Let me also state that the
Report of the Textile Enquiry Com-
mission was not published because it
would have made the posilion of the
Government inconvenient. Under this
situation, we are discussing the policy
called the Textile Policy.

Madlam, the first point ihat arises
is: Whorm shall this policy benefit;
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whether millions of Indian people
Hving on the povertyline or just abo-
ve the’povertyline will be able to
get cloth, coarse cloth, of course, at
a price within their meagre purchas-
ing power? My point is whether this
policy shall result in the increase of
production at a less price for the mil-
lions of the Indian people. 1 would
like the hon. Minister {o tell us whea-
ther this policy shall generate more
employment opportunities jn  the
counfry as a whole, which will give
the people a little more purchasing
power to buy a little more food and
cloth for the millions. Thirdly, 1 would
like the Minister +to tell us whether
ithe policy will result in the punish-
ment of the management of the NTC
mills who had been misusing their
office and making money for their
own bencfit, Fourthly, I would like
to ask the Minister 1o explain kindly
whether this policy wil punish the
private mill owners who had been
exacting as much as possible from the
industry diverting the funds from this
industry, investing it somewhere else,
may be, outlside the countiry, even
eating up the contrlbutions made by
the workers fo the ESI and the pro-
vident funds and thereafter discard-
ing the ihdustry as a sick industry.
Al] these questions are relevant just

‘to come to the conclusion whether the

policy is progressive or regressive, re-
actionary or it will mean a little morc
advance. To raise the question again
who will benefit by this policy, let me
qguote Madam Chair-person, not a ra-
dical Congressman, neither shall 1
quote Mr. Maken, ‘whom you might not
have forgotiten, who, on the day before
he was murdered, delivered a speech in.
Lok Sabha, and I shall request the
Minister himself to keep in mind that
I shall not quote people like this, but
I shall be quoting the Secretary-Gen.
eral of the Indian Cotton Mills Fede
ration, T am in possession of a state-
ment issued by him published in the
Financial Express on the 23rd July,
1985. The gentleman says and it is
his statement. He begins the state.

ment of the research bhureauy and 1
quote - “Almost all the demands  of
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the mill sector as to the parity with
the powerloom, freedom of the fibre
use, adequate availabiilly of fibres,
liberal and concessional import of the
machinery  for modernisation, per-
mission for closure of non-viable
unils etc, has been conreded by the
Government.” Theye ends the state
ment of the bureau. Then there is the
comment of the General Secretary.
He says: “In fact, this is so,” What
a ‘great character certliicate for the
Minister himself and what a great
compliment for the nolicy that he
tends to pursue in the country! There-~
fore, this is a policy which in  the
opinion of Mr., Radhakrishna, Gen.
eral Secrctary of that organisation it
is in his words, that this policy shall
benefit not the small wowerloom sec-
tor, not the small handloom sector,
not the NTC mills, but the big textile
barons for '‘whom he has been too gen-
erous to offer concessions, for whom
he has been too genernus to offer libs
era] import licences, fcr whom he
has been too generous to give the
right to close down the mill, which
they consider to be non-viable, There-
fore. it is clear whom the Minister
serves, who will benefit from  the
policy that he stands to explain . to-
day in the House.
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To give an example, Madam Chair.
persan, let us take the example of the
janata cloth which was produced by
previously by NTC. The task of pro-
ducing the janata cloth for the starv.
ing millions was the responsibility of
the NTC mills. What was the target?
The target was 65 crore square met-
res. Even then the NTC mills could
not reach the target. It reached some.
where 35 to 40 crore square metres. Ii
was their production. The NTC mills
could not reach the target. Now the
Minister has given the task to the
handloom with much less productivity.
He expects the handloom seclor to
reach t}le targetted production.

SHRI CHANDRA SHEKHAR
SINGH: Sixty-five crore square met-
res was the target not for the NTC. It
was for NTC plus the handlooms and
the NTC reached ‘the .target.

-1
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SHRI GURUDAS DAS GUPTA: 1t
was never reached,

SHRI CHANDRA
SINGH: It was seached.

SHR! GURUDAS DAS GUPTA:
The Minister's statement strengthens
my point, The brodnction was never
reached. The 65 crore square metre
target was never reached. The NTC
did not produce enough cloth, even
at the rate , of two yards per head
for the” Indian population.
1s it not truc? If this was true previ-
ously, it is going to be true more so
in the future because handloom sector
has much less productivity. How can
he come to the conclusion? A power-
loom, a worker in a factory can work
four looms and can produce 120 square
metre; in handloom a worker can work
one loom and can produce 20 to 30
square metre. Therefore, my point is,
this policy will result in non-avail-
ablity of cloth production will be less
and in the present system that we are
living if the production is less price is
bound to be high and it will go in the
black market. Can the Minister tell
us that it did not go into the black
market? In the case of Calcutta NTC
mills; the ‘controlled dioth went to
black market; it was sold to fictitious
huyers and money could not be realis-
ed and the man; Mr. Banerjee; has
nol{ yet been prosecuted according to
the criminal law. If that was the
situation previously; more so will Te
the situation in the coming period.
Therefore; this pdiicy
ruin the NTC mills; it will not only
ruin the handloom sector; it will mean
less cloth for the people. Why? Hand-
loom sector is known for its own char-
acteristic brikiance, Now the sector
which is known for its characteristic
brilliance is being asked to produce
Janata cloth; and it will never reach
the target. Therefore; the handloom
will lose all -briliance, nor will the
target be reached. On the other hand,
you do not ask NTC mills to produce
Janata cloth. It means, NTC mills will
have to enter into unequau competitiofi
with Gwalior Rayon, with Mafatlal and
the other big textile giants who have
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will not only .-
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modernised their industrial machinery
and for whom he has the generosity
so well. It means, NTC mills are going
to be closed; NTC mills wili be de-
clared unviable and more unemploy-
ment is in the offing, more retrench-
ment is in the offing, more misery for
textile workers in the offing. That is
what our Minister stands for. (Time
‘bell rings) only two minutes, many
speakers have spoken much longer.
Therefore, this policy will result’ in
misery, unemployment, less production
and more prices.
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The point is, whom does this policy
help? It only helps the big giants: big
giants will eat up small people. As a
result, NTC mkls will be closed; more
unemployment will be there. It js the
Tatas, the Birlas, the Mafatlal, the
Goenkas, the Kotharis, the Sarabhais
and people like that who have been
fleecing the country, who stand to
benefit by the policy that the Minister
has initiated. It is not the language 1

.am speaking; it is the language (....
(Interruptions). 1 think I could repro-
duce the statementg that the Congress
peorke made in the Lok Sabha. Anag
I tell you one thing. On 12th of Sep~
tember there is going to be a strike in
Calcutta. INTUC also is in supporti
of the strike. What is their main de-
mand? The main demand is reversal
of the textile policy; the main demand
of the strikers is reversal of the jute
policy. Therefore, I compliment

" Minister because his policy has result«

ed in our unity. beginning from

INTUC, the AITUC. the CITU in West

Bengal. There is going to be Bengal

bandh and I feel if this policy is pur-
sued by the Government we shall be
having India bandh next time with the
support not of left but with the support
of many of our friends who are sitting
there who are now supporting the

Minister and many of whom will be

forced to support us in the coming

period ....(Interruptions). Akalis were
always your friends; don’t forget who
was with Bhindranwale, who touched
the feet of Bhindranwale. I will not

the .-

|
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name him who touched the feet
Bhindranwale.

qY TWAR  TER : wErearn, §
IFega WAl % uga W o@r
gNE ! qﬁw#m%ﬁ:'ﬁﬁ fre
J@E g F a8 T4 £ 7 o
Exqerg ofady ¥ fa@r &1 wma
g, TRV T GEATF ZR0 ALET IT5
%ﬁtﬁ fafreee sifs ag & =av &

for o 7 go Fawar & @l qw

T gg-ge et |
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ot

.SHRI GURUDAS DAS GUPTA: Be-

cause you are not giving money to
West Bengal. We have no love for
Tatas and Birlas. = - .

ot wmE am o9 gy
CUBKCARIIUNIN - C 1 o TN -2 S r
g7 AR 31 W 8

Igaaran [Te (simdEt) sy
wfgﬂ] WWW%T%’I
. (samem) |

st TR AR W @8 g
T g W 9 H oEre zar § )
. (emEym) |

IT quT FEE I W 8
T gEAl F W | A A A
& far darT Frg &1 i sty =g
ST F AT PR e ama & A fafae-
T g A 3&' W ¥ AT g3 g
q'fmﬁ # awL FG & 3w q

[sumamfy wgem der gd]

FYE gy fwar sy ? o 3t 3TESy
AT | gH WIIRI FYAT I, Fawer
¥ &0, FeT § 3, gFEiAT  Fqw
N, . (smEuw) .

SHRI GURUDAS DAS GUPTA:
Electricity is not concession. Tax is
concession.

ot TR g 3fET Afsr

dew, ¥ w1 s g @w fy
Fgd A AT FH AIT. FE B AT
5 A MY ¢ ) UF a<h ¥ gef-
afmit F oA $ AR qEd aww
agt 9X W qIE FY T FAAA, I
T WIET 1 gEN am, gurr Sy
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gy 97 Afr A 3 93 § oawm
g g AT 98 WIF ISA A T WA
qv f@mtﬁ Ecaliy i 1 g ]
¥ & 3w fvferr w@ &
FIOTST FT I oqr @ ITEC T3
T AW 8 F SO # FE
WT g, OAT §F aw Al § @wd
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gardl waafan @ 9T ag ad)
Frr fF & w7 gy '
- gomaafa oo war ST F

WY gRr ar ag gv A

oY TATE REE ;0 WA F
f¥ ﬁaﬁ o FAA & ) ='a-cm
FIH A AT W FEAT % gem
TFET AT AT @R FLAT 2, FFEEAITA
&ekza o qY  FET g,
&fwr IFE FI0 FAT IAFY AEf
g Srgafrfert %, araEr  FIFe-
f:fﬁf?liﬁ LRI (LN - U X

1

r

gard waafaar @ WE AN,

TR WA AW AF A G gAT
foer e

St USEATE qRA : HIH, T
7 4z A% Trfedy F1 oFTE T A
famrT #1 2 Ay afag sRm g
frfggfae #g oY aedifaer aga
wifzgr a1 g A Fgr W @
far ZAE TR FH F g W FgT
& zzehy for ¢ wf ) aw g
favr grewm gar g I
FraT W A Wgr £ 1 zaw fad
fafrrm oz ot fom fFan marn
R femte §F27 &1, MT ¥
¥7.geAW FE AT HIT qET T
¥, qJ€ TAF qGI FAT | FFA TEL
Y12 A A9AT @ AHg ﬁﬁqr %‘
b %‘ﬁm Tz G WA g3y A
wOT vz wT g A
gaf ot waaET g 3§ saT fay
7% UFgee THEY 5 A1 3@ fF gT
W T aw § fa% fad w0 @
ATT %, am':' Fr GararT T A
& W2 mwrm“rml‘é?
%nﬂﬁ'ww AT & qF WA-
LT e
367 RS—y
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75mm«ﬁggqqqmwm
9 31 Fq@AT § tE S smeTese
fa7 2 37 !TFHTF-T & 3% Awge A,

SHH %’FFF bty £ )
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Srgwmafa . vt AT AT
uF fAae & gmer A g7 A
ardt § 55 zw St %1 2z fegwm
6.15 a4 TF @H FTTAT § | X
e FF TA urEw fsgFwmA EZem
ST dF 6 T AE AR L
TW® 6.15 A AT g 1 zAfag
FIIT HGT § g9 AEAT A AT L
(@A) FMT AT JAE FT FAAT
FTHET ATZN, T FA afar g g
AT A AT ATgw a7 ..

We will finish the discussion today
whether he answers or not.

SHRI YOGENDRA MAKWANA
* (Gujarat): Madam, it will go up te
6.15 p.m. ' .
gugwata @ 4T, I fRT  ®G
ATy .
WY TMAE qEFT Gl gWAGsE
v WY | (eqaum)

THE DEPUTY CHAIRMAN: Don't
disturb.

SHRI VITHALRAO MADHAVRA®
JADHAV (Maharashtra): I want te
make one submission. There are s
many speakers from this side and that
side. How are we going to finish by
6.15 p.m. today? If you want, you Cam
extend it.

THE DEPUTY CHAIRMAN: No, ii
cannot be extended. It has to be fin-
ished within the time alloited to it. If
has to be finished today.

SHRI VITHALRAO MADHAVRA®
JAPHAV: Why is more time given te
some Members at the cost of others?
I do not agree with that,

ggarafy . o Gt faar ¥
EL i ol i
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o YW giEed o 3% AT
oo e QY Az w ... "

Iqmamafa : zg6T AL AAwa g F
UMM ey FT At |

Y TREFET aEE : AU AT
gqa 3F awi A F faar #R q@E
AT FT W § | UF afgen @
q§ Grarkw few W wm A1 AF
TSy O 9Tee & | g% 9A-
AEA | HIAC )

THE DEPUTY CHAIRMAN: I want

to be very strict. (Interruptions).
You shouid address the Members,

st TR orEd g TAUE
dY ¥ veErgr SFmeriw grfady &1
fezaax fsar g .. . (saaam)

M oSErEl S9E WMER: UE

. (za=aw@)
guawala 0 A Wl & dwRp
f& = feged wa &g A< wOay
TAAT S WF 2, a1 W WqAY. . .

(saur)

T SOl WATE JqTER ;. §HT
A A oS AW ¥
(g

off MR ae® 4§ /Y
WY A9iE FT W@ §. .. . (AIEW)

W AN gEE @I w4
T8 WA & Fifaw g R
(woraeT )
: Igaamta -
@ um w@ St § gqfer 1 gws
LESESIEAE UL LA - CE
™ @ E :

*ft ot AT A « A7 7z fodrg
P IHG FAT T @ & ¢

st TR omEd Tg g
gnd I E W F 4 oqF

oY Tars ww wfor, . (=)
Tt & dew .. (TyEww) S
& ar owf  dEw Fem W oTmo

TG qoog &1 WY

3"3‘@& "
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g\ qE9m aazt #1 fomdt &t qfqn
EGil a’n‘gu m, &t St A s
;T Z qqu FAET T Hfwer N
g f& geqm dwex fwad qaw =fuw
AW TAEs 8, 39 GFRT F1 A
nfas & zufgs amfem a8 0
g19 & @i FEd FICRAA AT
sfogar &7 1 gaw fode  fwar
g, Uar fFar €1 %W 939 1
W geRk frat 3 gwaAA A Sfee
T oA & ok g1 & | AmAs
feqm Fronrmm g, Sfe died
N Agg w FX FW E, AR
ft qraT Y, ofed Y age A @i
#; wr & oz wrfadl F Areaw
¥ ST Arge G9CT B, ST HIEAT
FEL I mm T oifadl § oA
femr wor 2,.99AT ® IIAMT JIEA
g1 9 9% ga9 I T AV R\
¥ dt9x vgar g, IR aar famar
FET ! = &1 gEAlE ) THgTET
qifgedy ¥ g§ @ Y wifwe F)
T 2, Ty G F ggam &7 %
Tq et & A § AW # gons
Rgra  dfrast w fafesg =q §
| (awa w 2Y)

‘e

AT9E T 9gS 9 AW AgA
#7gT w g feerar o, w9 9 LraAaT
qIgg g3 feam 1 wEE A d
diast A A fAem 71 TG
f e 0 ma qB"T TGEY
qare w7 faar I dWT wE
IGET . AERfT F@ FFA 2, a,
ardfen w0 & fad EAidl dfafad
fraviy | (owa #Y 9EY) g0, S, ..

Iyewmafd @ @ TEE A, g9
amr ft FEF g B oL @ Is3
fre @7 =% & ACAIT "99 =

YT, a1 IS T80 EAN Let him speak
for half an hour. Please don’t record.

=Y TIRTRE TeE X

IqmaTaia ;W ARHE T w5 )

Not Recorded.
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sft T A gEEnET (I MRW)
amdts grawiets wElRET,  gAT
frg Ye-Qst www @ ® g, 21
# aft FAwAT § Wa IE & 1985,

mﬁ;sa&aﬁr%sﬁ THAT -

At F@ FT qgE  SEE 2001 F
WA WEEAl, ¥ 15 qEr
FIA, AT FAET @l AT 9FE
o fr T, u‘aq#{?ﬁmm’
wET A OEAAH £, THMEY T

g aur W ?

Sumamfa : Foagn Y, 5 awwHT
44 fi@e 9T WOFT WIAT WO
g FEr g, zTEfAm owio =g
SFqeree gifadr 77 aEG A0 fET
QA FIEF ST g% afan 7

S T W g 4w

zisa nfadiacam e § 1 f7 aw

§g & & wewfady @ & &
fegem & @D & o&sft A1Q
W Eix T, TS WIT FAET &
A oy ax @ aw oy =S
F #gF fgrgea ® A FA )

i agr W g & uwaw narma
A o g waeT AT A &
wa § 7 qumar 5 #1794 vaEwe
9| fag. aret & w5 f5 gA w9
L TAES, @ WEN Fgr F A
Al 1 RN g f&  uagde
FG, o Fgr F IO U
IR FE f5 O W, 4T FON
Fg feur fo zedte U1 IWW Fa
fF Uagdww FT AN @ FE
fear f& ag «ft @7 AT 1 IEN
g f& @y W T @, @ =@ &
g HU @) TN FF  UTIFTE
LU A & AT | §
HITH ST STEAT, 3 fe we gy
A i QL ;iR frrrﬁ g, @
FFGEY WT IAIEAE A
?'HAW%rmﬁ'zraqmﬁaﬁmé,
%X gy suer &+ faEwi owy
LR wr\ T FWTr EEr-amel
& SEANT 1§ w7 9T & 15 HEy
BT F7 I ATd W FEW  Ew
2\ foae waiER AT, 999 &
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g FHT AT WT Twr A surar
TR | AEIEAT, §oad Fger AgAt §
fF #ae @Y § om AEETE @9
W 2 AT™ 98 FTAR 8R4 wIX
W OE, AW AR W W7 M@ 7w
gWT 770, IAW AR vEAMAT H
1 ST 80 AT 547, TATH (M0 H 3
\ - -
T 51 BN 765, WA WIHG Wi¥
Fidfae yifaafar # 36 X 603
T GO TAEIET FHIRA B 17
WL 720 | A FETAT, IR F AEH
& ST AT ArEa AT fae H gy 9w 3
i gaEar qT ™ & 50 T,
qEFT qA A 200 wWAT, 9@A AT
wiFSl ¢ AfFT femw § wE
W A3 92w, TEenad W
1600 T JeTEA 3l ¥ gaAETAT
TFMT AR AR,  GEIGH T7 IRA
20 W @R fawm 0w Emn
80 W | AT g1 KT Y-
FLAT AR qEA B q&7T (24T GiY,
&1 FAETET FAR ] 20 URHT T,
AR M 8 WE(HAT i w {aw
W@ﬂ'ﬁﬁﬁ%m‘l_ :rgtam ‘
TATTT F a1 BT famr afad £

qa #ww fm fr 7w amT Trrrm
Wy S ¥ far fear o3 WD @
T WY 97§ Soer ) o' H
My g8 &gl g 5 faam & A
& 9T AR A § v a8
I ww aed 2 1 e & e

T T JARA FEAT @ z@Al A

ﬂfwaﬂrﬁq?mgia:rwrag

fw A g & Bl W me TR
TIE I OFAT TARA AgW AR qE
T oF§  gEm A IX @dEE e
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[ w777 T
ar gfgm v gz W= 9T A%
FgN, wr-wly Y AU e
famga ? it wa i § wa o 1o 9
Azt F1 R e gart faai

Fgxg 2 fF 10 A@ JFC FET AT -

€« AT A F 1§ A T fEAT
T A Z1 g R R AT qHT
v oTwag, Igia e T
N T AT FAAT T AT Q¥
I 9T TIAT 9T RN ) ar
T 5 4 aTEE 4RE §
| = fag, @G @ T

trs% ¥ fie sy & 1359
T FgHT {7 g
. A AN IT IFN TS
" FTg AV ATH( 3T FIQ ?
AT WA qdr @ A
Fgar Argar g fF altay
o faat wr ot gl
. (wwq @reEy) |
S g § & owrEAe
A § o4 g afeE
¥ qr3TT {FTT WY AT
%f«fzr &l Fazal AN 7
foar & W\ w=BEAF AR
R

Qggiﬂ

23 FYYTEITGRAALY
iﬁiﬁﬂg;gﬁﬂ 2
%3&%@ e

wﬂ Jmﬂﬂ 24

%4

Irawrafa - (£
o fafar Qraw. . e

ot T A FEAR . 07 AT
FHFT FE OGEN, AN OF Wsk Agl
e ¢ Afea O OF qrg FOAIT
=y aerr-regg tafae famrd

Imwiafa : a8 /71 Taa F19 Far &)

Two wrongs can not become one right.

WtoTw Aalw gwmawr o Al
ATAFT. § ood wgar Agar 2 fs
T FEA FATT G I A
ﬁwﬁ%ﬂﬁa"rﬂa'aeﬁ% aq g
AuAar g fF ma & 1 qd A
qrm grm fF ogAE A § fpady
A wedt & oA grad e
LG Ed (- (o g}%aﬁﬁrél
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FAE A 99 YgE F T §, wed
T H aTgr AaT § A eI WY
dfgs g & faaar faer #1 ad)
gy g% A A A& T g7 fgemy
2, 3T wAT-wAET faeET &1

qERAT, I /AT A AT AN H
JAFT ARA 2 1A FATAF FFav fH
o faw &1 w9er avg wiag, afgar
g afzar FTgT FA730, AfgF IemMeT
mTATRa, W % vge w faar awy
Fqdd TET # 90 AAERE AT A &,
g% 120 ¥mETe fawey dar gEm
ML gaT I 3000 WAETT ¥ E,
I 700 ¥ 1000 IETE §F a7
zay wfgs 7= frgr . A aEdT JaeT
T Sl ASHREAT &, IW Ml G-I Q
2 ? qUEATHr 99 W7 A9 AT § |
zafan agrma, § sw Fwgw fF g
FAFA T e g Afgr w7 qwW
¥ w3 9% W AR AT FrogdE
AT g, OST FT Faeg qE A
ar TR & o T e MR ag
UTTFT  HTIT a’Tfa A ogAwd W
FEre gAOAT, whrs § wlgs A
F FFC FANE F d]7 HY-nfF q@q
A WO WX FAT FT AT ATH W
9 W@ 2, a2 AR AE fHomm .
(wwa & dat)

Iagamia : 7 fAaaaTe qgar ..

SHRI CHIMANBHAI MEHTA (Guja-
rat): Madam Deputy Chair person now
I have to say. ..

ot TR At gwaigt: ow fafae

A7 wgEA. . ( wERumw)
Igaamfa Foater oY, # gl

IET TZ FAAT AEAT § a1 w1, fF
I JYT G AT 3T T &7 9FA
¥ dzarm FY, q1 FE Y@L 1T g
TEY %A1 1 3AfA0 w9 R Sy
FL E quy F fAo, 1 F=FL T
Fifgr wife aiw fafae & o aan
Fran 74 fafae & #971 I97T 7 33T
feaar sRTve FTTE AT A F
qry, FEET AT A AT =i ok
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A AW A G FOeT FTAT T[0T

{(smaue) . ... ag FHA WIH FTIE
g g, . . =fww, oF fafaz 7 @™
Ffaa |

Let him conclude, Mr. Mebta.

! TR T FwAE AL
A ox I T oag fx fwafer am &
FUIT JAR FH 1 ogAr FqE TG
A A g, AT FEd & AR WE-
Atr fax gary €7 Y d §t # amsy
gaed | mgiey, g T Z9 'l
w@éiﬁraﬁaﬁ%fm,ﬁaﬁ%ﬁ
F} G St IgEw R, A
mTWH@Tﬁ7WTW
ag Fegar & agfaa =mgre &1, §gfr
HWI @1 | gEr Er a1 &1 94 0
fredy wgt, dgieg ARR 1 T4 7
fegfes arm w@m, @9 F90 @
¥ fau dar Gav &y 78 FF FOH
foafes ? w@fau gaw varar S=4
& g@fsm q@ET g 9 ag
fa'erwnnit gfaar w3 v o

a5 qar 781 ¢ fm sfeamt fea 7eg
T AT F, ARAT W@ H IAHL
q J@ g fw & T aTer awe
saq ¥ fear sEawr & feaem
g & ¢ fame =g 9T 9E %,ag
faafzs aor &1 a9 97 2 ..

(wwa # w2t) ...

&

Ez Y
) »

zafan & o @ Faw S
gu_ WA feden wew o faafes
qan F1 AT A ar?rqu,m A ferel
o AT A FEW, B

i Fam |
T A9 AW W 7, A3 En"s'ﬁTTﬂTQTIT
.. (v Y oER) .. W SA
ZaT #Y, A9 FedT & T |

gaaemafa - = faaa wrd WA
/g T A T AT QAR T 2
FIAT AGAT AT GEAT W o o
¥ applies to everybody.
'SHRI CHIMANBHAI. MEHTA:

Madam Vice-Chairperson I welcor.ne
some of the aspects of the new textile
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policy kecause they are step forwards
compared to earlier, past policies and
tries 1o correct cerfain failures of
1978 and 1981. And, therefore, I think
this House should ,give a serious con-
sideration and should offer cgnstruc-

tive suggestions for the new texlile
poticy,

266

First of all, I have to express some
concern, because I comesfrom Gujarat,
that 24 textile mills were closed dur-
ing the last few years. Only six have
been reopened partially, and 1§ mills
are still closed. I am going lo con-
gratulate our Minister because a few
days back in Bombay he declared that
the textile mills of Ahmedabad were
going to be nationalised soon and that
the Government of India was going to
offer certain loans so that the mills’

. could be reopened and that the pro-

duction could be resumed. Although
the officiai announcement has not come
it was announced in Bombay, and I
read it in the newspapers. He may
correct me. I am congratulating him
because he has considered the concern

of the workers and also helped the
situation in Gujarat.

My point is this that mills are get-
ting closed today. I think, around
70 mills are closed, and mainly the
management is responsible. In the
textile policy document so many causes
have been given but the most im-
portant cause is the mismanagemen$
of the textile industry. And, therefore
the textile industry, in consultatiom
with the Finance Ministry and other
Ministries should work out a scheme
that whenever there is an apprehen-
sion of a unit going sick, it should be
taken over af that stage and not after
the whole thing is closed down. Other-
wise, there will be so many mills whieli
will remain closed. Therefore, some
preventive measures dlso should he
worked out to teach a lesson to ihose
who, are mismanaging the economy.

After speaking about this, Madam, 1
would like to say what is required of
the new textile policy. Some of the
Opposition speakers have spoken ac &
they were not concerned with the pwe=
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sent-day- situation. This textile policy
is taking care of the production and
This
textile policy takes care of the con-
sumer to provide a cheaper cloth. This
policy takes care of the farmers so
that cotton should be grown more and
more and that remunerative price
should be oflered to them. This lex-
the policy takes' care also of the
workers' weliare, although I am little
afraid whether with the moderrisalion
of the mills the workers are going to
e retrenched or noi. That should be
clarified by our Minister. With these
four aspects which are very relevant
tor the new textile policy this podiicy
has taken care of the growth of pro-
sduction, the consumers’ interests. and
ihe farmers’ interests and the workers’
interesis—I do not understand why
the modernisation should be consider-
ed as trying to create more and more
unemployment. When the State sector
«is there ‘when 125 NTC mills are func-
tioning under NTC and the State has
taken care of the closed mills by taking
them under its own management, let
us not create only a fear complex. Let
us warn the Minister that there should
not be more unemployment, that there
should no!{ be more closures. They
should be a little hopeful about it. We
should also have some consideration
for the foreign market also because
we are earning, according to this
policy document, twenty per cent of
the foreign exchange we are gefting
by exporting textiles T may be cor-
rected. The figure is a litile more than
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what ig indicated in other documents. -

Whatever it may be. textfles are one
of the very importani resources for
earning the foreign exchange, "And,
therefore, the modernisation is g must,
Those who are giving so many warn-
ings about the modernisation, are not
taking any care of this export aspect
or growth of our industry from that
angle,

Now, aboui the handloom sector, the
p2ople who do not wear the handloom
cloth at all’ have shown concern about
il.  About the handloom sector, T have

{ RAJYA SABHA |
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gone through the document. The
handloom sector wants raw material,
yarn. Yarn is going to be provided
at a reasonable price and in the re-
quired guantity. Then the handloom
sector is guaranteed about saie of its
products. Regarding marketing of
handloom proiduce, the entire produce
will be consumed by the State to pro-
vide cheap cloth or janata cloth for
the people. Therefore, no problem of
marketing is  there. The handloom
sector is also going to be modernised.
It is a good thing. Then the handloom
workers are going 1o be given housing
facilities. . It is a good measure. These
handloom workers are #iso being given
loans. When we are giving so much
facilities to the handloom sector, I do
not think that one should be panicky
about this sector. .

Of course, modernisation is required
for the foreign market. I think all the
aspecls have been taken care of. I
once again request our Honourablé
Minister that when the workers are
retrenched hy the mill owners the
Government should ensure that there
is modernisation without tears. Be-
cause the mili owners when they iry
to modernise, they try to overthrow
the workers ruthlessly. That care
should be taken, because the workeérs
are supporting this Government and
this textile policy. They should not
suffer on this count. Otherwise one
of the very good textile policy that
has been formulated will suffer., In
future the criticism might come that
this textile policy was worked out in
favour of some vested interests also.

With this warning, I welcome the
new {extile policy and request the
Honourable Minister to take care about
implementation. Thank you.

THE DEPUTY CHATIRMAN: Prof. C.
Lakshamanna, please take only five
minutes.

PROF, C. LAKSHMANNA (Andhra -
Pradesh): Madam Deputy Chairman,
since the time is a conmstraint, T will
straightway take up the statement
made by the Minister just now on’the
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. @oor ol the House which has been a
répetitian of what he had made earlier
vhat he is able to create ten lakh emp-
loyment opportunities as a result of
.this textile policy. The reasons given
" tate very simplistic that a worker works
tor 150 days in a year and produces 3%
metres of cloth per day. He also stat-
ed that 900 millien metres of cloth
which would minus 300 million metres
of cloth which is at present produced
comes to 600 rhdlion metres of addi-
tional requirement. If 600 million met-
res are divided by 600 it will be one
million job opportunities in .handloom
sector. Therefore, there are fen lakh
employment opportunities. But my
big but is: will the Minister realise
the implication of this statement? If
2 person works for 150 days in 363 dave
—what type of employment is this? !
it {ull employment? Is it under-emp-
loyment? Is it unemployment?, Some
hon. friends have said that it bas not
crosset! under-employment, As a re-
sull of this policy he will be creating

under-employment opvortunitieg”of ten
lakhs in this country by which he will
be only distributing poverty?: He will
be only distributing unemployment,
Cn the other hand. if he is prepared to

- zuaraniee and assure this House that
e would pay Rs. 10/- per metre—if he
is prepared to say ‘“‘Let me assure on
the floor of this House that I-will give
Rs., 10 per meire for the cloth that is
produced over and above the cost that
i3 1nvolved in giving the yarn and the
incidental expenditure.” Of course, it
comef to 600x10x600/12-~Rs., 500~~~
which is still grazing on the roverty
line; it is just perhaps a little above.
Even if he is prepared to assure that

"he would give Rs. 10 per metre to that
unfortunate weaver who is bringing in
the employment opportunities then and
then alone he would be able to bring
them above the poverty line. If that
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is the objective of this Government, let’

this Government do whatever they
want. What is the point in talking
about milllons or lakhs of job opportu-
nities without realising the implica-
Hons. TIs it so simplistie? If it is so
simplistic by now the country would
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have been having full employnient. But
thig Government for 37 years has failed
and by advocating a policy of this na-
ture he is only making sure to the
world that they are not serious about
what they are doing. This is the first
point. ‘ R
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There are so many poinis on which
I have done research, but I am unabke
to point them out due to constraint of
time. Then, 1 will read oul one state-
ment:

"op, M,

-1 agree thal unless and until we
can ensure regular supplies of yarn
at rcasonable price to ithe handloom
weavers and until and unless, we can
move towards modernization of the
looms. it will not be possibie teo
bring down the cost of production
and unless we bring down the cost
of production, it would be difficult te
make it and it would not be possible .
to compete with the two other sec-
tors”. ’

This is a statement made—Madam, -do
you know, who made this statement?
The Minister of State for Commerce
made this statement in this very
House. Only about three months back,
the Minlster for Commeree made this
statement in this House that unless

thése three conditions are fulfilled, the
handloom industry will not be able to
compete with the powerloom industry
and the mills. I now want to know:
has the Minister taken any steps to
ensure such conditions as laid down by
the Minister of State for Commerce for
itsel{? What are {hose steps taken?
Has he made any efforts, envisaged
any- efforts to supply yarn at reason-
able prices to the weavers? How he
will create ten lakhs of jobs in this .
country and fulfil the target of creat-
ing ten lakhs of employment opportu-
nities in this country. What is the
eftect this statement, Madam. which
the Minister delivered on the floor of
the House? Then. Madam in pursu-
ance of the policy of mcu’iernization,
of taking the country to the 21st cen-
lury, they wanted fo have 3 new tex-
tile policy for which a Committee wag
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appointed with the Secretary of Com-
merce as the Chairman and the Com-
mittee has submiited ils report. Whe-
ther that report has been forming the
basis for the new textile policy or not,
we do not know, because this Commit-
tee’s report has not been placed on
the floor of the House. This House has
every right to, know what is the con~-
- elusion drawn by the Committee which
has been appeointed? But you will not
do it. At the same time, you go one
step further clarifying that il is sec-
vet. Is it a nuclear bomb? Is it some-
thing which is affecting the nationa.
interest sq much that you will have 1o
classify that document as secrct. There-
fore, 1 demand from the Minister for
Textiles that he should make it possi-
ble to place the report on the floor of

the House. (Interruption)... ’ i

THE DEPUTY CHAIRMAN: He
started it a litfle iate. Let him con-
clude.

PROF. C. LAKSHMANNA:
concluding. I am concluding with {wo
statement. These two statements arc
arising out of the two policy statements
of 1981 and 1985. These are two state-
ments of this very Government, if any-
body wants to compare that what is
the type of protection that is being
given to handloom industry even in
1981 policy resolutioh and what is the
type of protection that is being given

“in the 1985 resolution. Therefore, 1
draw the attention ¢f thiz House to
kindly go through these two reports.
For want of time, I am not quoting.
Otherwise, I would have quoted and
showed how the present textile policy,
as enunciated by this Textile KMinister
is nothing but a slap, a slur on the
handloom weavers. He is kicking so
hard at the back of the handloom wea-
ver today that he will go deep into
the debris from where he will never
be able to come back and if that is
the intention of the Government T
‘must congratulate the Minister, kudos
" fo him, congratulation to him for hav-

1 am

[RAJYA SABHA|

- -

Discussion - 272
ing thbwn off 1 crore of people whe
are depending upon handloom indusiry
into nightmare.

THE DEFUTY CHAIRMAN: Pleace
conclude.

PROF. C. LAKSHMANNA: Thank
you very much.

HALF-AN-HOUR DISCUSSION
On points arising out of the answers
given in the Rajya Sabha on the I4th
March, 1985, te Starred Question 13
regarding vacant posis in the Jawahay-
lad Nehru Institute of Post-Graduate
Medical Education and Research, Pon-
dicherry and on the 20th March, 1985,
to Starred Question 105 Regarding De-
1ecognition of Degrees of Coimbatore
Medical College and the Jawaharla}
Nebru Institute of Post Graduate Medi--
cal Education and Research. Pondi-
cherry

~

THE DEPUTY CHAIRMAN: We are
starting half-an-hour discussion. Five
minutes late, we are starting it. A%
6.35, we will finish. Shri Gopala-
samy will take 15 minutes. Then ihe
Ministerr will reply. Where is 1ihe

' Minister?

SHRI V.
Nadu):

GOPALSAMY (Tawnil
He has gone somewhere,

“THE DEPUTY CHAIRMAN:
start now.

o

SHRI V. GOPALSAMY: No, o, !
cannot start it. Let the Minister cormse.
Then 1 will initiate it.”

.THE DEPUTY CHAIRMAN: The
Minister has come. Neow you starf.
We are starting the discussion at 6.09
and we will finish.it up at 6.35. 15
minutes will be taken by Shri V.
Gopalsamy. Then the Minister will
reply. Then there will be a few ques
tions and at €-35 it will be over. Half-
an-hour.



